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in time earlier and could have settled
the issue if the Government is really
interested in public welfare. Bui the
Government is very much interested
in dividing the employees. Even
today, I say that victimisation took
place by cuiting the pay o: the pocr
employees for 9 days. Major sections
of employees dealt with this punish-
ment. As per the agreement entered
into between the employees and the
Government there will be no victi-
misation. of employees and teachers
who merely participated in the strike.
but thase who indulged in intimida-
tion, violence, sabotage and other
unlawful activities will be dealt with
under the law and Conduct rules.
There was no violence, no intimida-
tion or sabotage but still  about 50
persons are under suspension. Police
cases are also pending against them.
About 100 persons were transferred
here and there which clearly shows
the Government is victimising the
employees. Hence my request is, the
Central Government should instruct
the Governor of Tamil Nadu to con-
sider the issues humanely and to con-
sider the aspects such as to pay the
Sal‘ary of 9 days of striking period
for all employees, to revoke the
orders of suspension, to withdraw all
police cases, to bring back all tr#ns-
terred officerg to their original place.
This wil] create a peaceful atmos-
phere in the public administration.
Thank you.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr. Narreddy
Thulasi Reddy. Absent. Now, we will
leke up the Appropriation (No. 4)
Bili, 1088.

APPROPRIATION
1988

THE MINISTER OF STATE IN
THE DEPARTMENT OF EXPENDI-
TURE IN THE MINISTRY OF FIN-
ANCE (SHRI B. K. GANDHVI): Sir, I
move:

(NO. 4) BILL,

“That the Bill to authorise pay-
ment and appropriation of certain
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further sums from and out of the
Consolidated Fund of India for the
Services of the financial year 1988-
89, as passed by the Lok Sabha, be
taken intg consideration.”

The Bill arises out of the Suppie-
mentary  Appropriation ‘Charged’ on
the Consolidated Fund of India and
Demands voted by the Lok Sabha on
August 23, 1988. These involve gross
additional expenditure of Rs. 1593.18
crores.

For the gross additional expendi-

ture of Rs. 1593.18 crores concerned
Ministries/Departments have identi-
fied  matching savings/increased

receipts to the extent of Rs. 92547
crores leaving the net additional re-
quirement of Rs. 667.71 crores which
comprises Rs 518.67 crores for ex-
penditure related t{o Punjab, Rs. 100
crores for subsidy to new industmal
unitg in selected backward aieas, Rs.
30 crores ag grant-in-aid to Municival
Corporation of Delhj for maintenance
of resettlement colonies in Delhi, Rs.
10.60 crores as grant to the State Gov-
ernment of Haryana for Sutlej-
Yamuna-Link Canal, Rs. 5.38 crores
for acquisition .of Asiag Properties
from DDA/NDMC and Rs. 3.06 crores
for other items. The details of the
Supplementary Demands are avail-
able in the documents laid on the
Tuble of the House on 17th August,
1988.

The question was proposed.

SHRI KAMAL MORARKA (Rajas-
than): Mr. Vice-Chairman, Sir. at the
outset. T wish to express my grave
concern about this tendencey of
coming in repeatedly with supple-
mentary Appropriation Bills. Ag the
hon, Minister has just said. the fotal
amount sought to be spent addi-
tionally is of the order nf Rs, 1593.18
crores The Minister has been kind
enough to tell ug that out of tlis,
Rs. 92547 crores will be rmet by
savings or augmentation ¢f resources
and the gap will be only Rs. 667.71
crores. e has further said what this
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Rs. 667.71 crores would consist of and
the items -which he has selected, prao-
bably, one would not be sble to
quarrel with because they relate to
Punjab, Ha-yany for the Sutlej-Yamuna
Lipk Canal. But the fallacy of the arguo-
ment is that out of total Rs. 1593.18 cro-
res if the gap is only Rs 600 crores, tnere
is no way that we can allocale Rs. 667
croreg to this particular item. We must
see Rs, 1593 croreg in its totality and
with a little more tightening of our
belts, it is possible to entirely do away
with the additional requremeny of Rs.
600 crores because this amount of Rs.
1593 crores consists of various items.
like payment of financial institutions
totalling Rs, 6 crores. the subsidy of
the industrial development gepart-
ment, Rs. 100 crores. There are items
which certainly can be locked into
ang I do not see any justification why
there should be a deviation from the
Budget figureg which has been passed
only five months ago. Only five
months o the current year have gone.
I do not want {o sound that I t0ld you

s0 at the time of Budget. That is not
the attitude, But the economic para-
meters, the resources  position, the ex-
penditure posjtion helongs to the

whole country and we should look at
it collectively. It jg a very very dis-
turbing trend that first of all, there is
a large deficit at the time of the pre-
sentation of the Budget and then with-
in five months, we have to come with
an additional demand, 40 per cent of
which still rem1ns  yncovered, Even
if we go by the Ministsr’s figures, then
how we are going 10 make this Rs, 667
Crores is not known. We can safely
assume it will be done by deficit finan-
cing  which  essentially meang addi-
tional money suoply. Now, Sir. T wish
to place certain figures before the
House. 1n the first 16 weeks of this
year that means 1988-89, from 1st

April, the first four months, 16 weeks
The net
ve Bank ~redit to the Central Govern-
ment hag increaseq by Rs 8171 crares
ag against only Rs. 3908 crores in the

figures - available. Reser-
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corresponding period last year. This is
widely believed to be an indicator of
the real magnijtude of the Bugetary
deficr, In otner words, in the first four
months of the year jtself, the Budge-
tay deficit of the order of Rs. 8,000
crores is already looming large on the
horizon, With our economy being what
it is, and without any any dramatic
change in the situation expecteq in the
remaining 8 months of the year, it is
not possible 10 gee how we can take
these deficits to a reasonable level, The
net bank credit to the Central Govern-
ment and the Stafe Governments, in.
cluding the incremental crédiy from all
banks, including the Reserve Bank, -
the increase s of the order of Rs.
10,841 crores against RS, 6,943 crores
last year NoOw this again, Sir, is a
very disturbing figure and there js noe
let.up on commericial norrowing. Com-
mercial borrowing from banks has in-
creased by Rs. 3103 crores as against
Rs. 1851 crores, So even on that front,
the money supply or the total money
in circulation, there is np -let.up. The
net result, Sir, is the weeing the broad
basig of money supply in the firs¢ four
months of this year. it appears that
the money supply increase is in the
range of Rs. 10,000 croreg as against
Rs. 7,320 crores increase last year. Sir,
we hag mentioned while partjcipating
in the gebate on the Finance Bill that
incregse in money supply ig one of
the major causes of inflatlon, At that
time also, friends from thg other side
did not like our sounding very pessi~
mistic  about tha outlay during the
year but if we fave the first four
monthg of the perfarmance ‘o go by
ang the figures which are official figur.
res, this situation is very very disturb-
ing, to say the least. | will like to men.
tion two more features which. have
helped in curbing the money supply
or the liquidity in spite of this situa-
tion. But those two factors, though
they have helped to curh the money

supply, have got negative repercus.
sions in other ways, The first is the
foreign exchange reserves. The for-

eign exchange reserves have declined
in this period of four months by Rs.
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1264 crores, a decline of 23.1 per
tent as against a decline of Rs. 381
crores last year during the same
period. This ig a very steep decline.
But for this decline, the liquidity or
the money supply woulg have spurted
much further. But though thiz has
helped in not allowing the money
supply to spurt, this hag got other
serious negative repercussions. The
net liabilities of the banking sector in
this period have also gone up by
2860 crores as compared to Rs. 1160
crores last year. All these econormnic
indicators point only to one thing and
‘that is, we are having an overdose of
currencv  in  circulation as compared
whh the state of our economy. Ulti-
mately, inflation has a direct relation
with money supply. I will also give
some figures on the inflation gitua-
tion. On 30th June this year, the
general index for -working class was
433.8. That is, the wholesale price
index was 433.8, compared ' to 401.5
last year. This is an increase of 8.5
per cent which is 32 points compared
to only a 5.8 per cent increase last
year which was 22 points. Sir, the
wholesale price index is the Dbasic
indicator and it has an effect on all
-other indices as we have seen. Even
on a conservative bgsis a one per
cent increase in the wholesale price
index means 15 per cenf increase in
the retail index. Therefore, the in-
fiation rate is of the order of 13 per
cent. Now, Sir. the common man
does not go by ‘hese figures. Cereals
have increased by 13.8 per cent as
against 3.7 per cent last year; pulses
by 36.7 per cent compared to 6.5 per
cent. Sir, the common man ultimately
has to pay more for this daily re-
quirements as a result of the fiscal
and financial policies that +we have
been following.

Sir, since the time at my disposal
is short, I want to bring particular
attention of the House only to two or
three aspects. The first is the agri-
cultural sector which ig a very impor-
tant sector. The consumer  price
index for agricultural sector has also
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risen fo 661 compared to 572 which is
an increase of 15.5 per cent. The
only ray of hope in the whole thing
is a good monsoon. We read- various
newspaper articles, varioug state-
ments, that there is a good monsoon
and we are going to have no pro-
blems this year. I wish to caution the
Finance Minister through you, Sir,
that undue complacency because of a
good monsoon should not be there.
We should be very wery vigilant,
specially ‘with regaré to the money
supply position. The exact figure of
money supply is available only up to
July 15. The increase in money
supply is Rs. 8335 crores compared
to Rs. 4150 croreg last year. Mr. Nani
Palkhivala, who is an eminent jurist
ang economic thinker, has been very
harsh on this. He has made a state-
ment in Bombay that counterfeit
currency is in circulation. What he
meant was that the currency in cir-
culation js far beyond what a pru-
dent economic index would justify.
I do not want to use such harsh
words. But the fact is that if our
currency and money supply, go on
at this rate, soon .a day will come
when we will be caught up in a
quagmire angd a vicioug circle fromy
which we cannot come out. What
will happen is, we will have to
increase the dezarness allowance and
wages of workers as a result of infla-
tion. For that we need money. We
will get that money again by printing
more currency. Thig will be a circle
from which we can never come out.
1 feel the time has come when the
Government should clamp down
heavily on all Government expendi-
ture. If Government expenditure is
curbed. if we show some austerity, I
am sure this Rs. 600 croreg can be
met. There was talk of a five per
cent cutf in expenditure in all depart-
ments. But we do not hear anything
more of it. I request the Finance
Minister to immediately ask all the
ministries to cut down their expendi-
ture at least by five per cent. That
will really help the economy. The
other thing js for augmenting the
résources the working of public
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sector  undertakings needs to be im-
proved—again the only resource® left
with the Government which ig basi-
cally the profitability of the public
sector undertakings. We do not find a
mention in the Appropriation Bill; I
would request the Finance. Minister
to give ug a picture how the public
undertakings are faring. Under the
long-term fiscal policy they were sup-
posey to be gemerating ; large  sur-
plus in  taere plan period. T would
request the Finance Minister to tell
us whether the public sector under-
takings are generating profit or we
have still to pay money to them be-
cause here you have made an allo-
cation for financial institutions. Of
these Rs. 600 crores how much of it
iz going to NTC ang other such white
elephants., we must know. If partly
this money being raised is to finance
the losses of the public sector, then
we are going to face a very serious
situation. Therefore, 1 -would request
there should be a proper debate in
Parliamnet; a white paper from Gov-
ernment on public sector should be
published. Unless we augment our re-
sourceg we cannot meet the situation.
And wc have to augment jnterest
free resources. You may say we can
borrow money. No; borrowing money
is not augmenting resources. That is
only postponing the problem. There-
fore 1 would request the Finance
Minister, even at this stage, there are
still seven monthg to go; going by
the indicators of the last four, five,
monthg I shudder to think what ‘will
happen to the economy in the next
seven, eight months. As I said be
fore, when the economy suffers, it is
really the common man who has to
pay more, and by the time we wake
up to the real situation, it may be
too late.

PROF. CHANDRESH P. THAKUR
(Bihar): Mr. Vice-Chairman. I must
thank vou for giving me this opport-
unity although this is the time when
we rush for lunch, for refuelling with
n meal, ;Nevertheless I must respect
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your wishes. I rise to support the
Appropriation Bill. It is a part of the
Government’s fiscal exercise that it
has to come to the House for supple-
mentary appropriation ang thig ig the
beginning of that exercise for this
budgetary year. This is also the
occasion to take note of the health
of the economy, its strength and its
weaknesses. I am sorry that I could
not sit through the whole of Mr.
Morarka’s observations. I normally
like to listen to him. Towards the end
he made some observations to which
I woulg like to make a reference. It
is not always the political practice to
agree with the speakers from the
other side of the front. But in a res-
ponsible politica] management it is
a part of the game to take note of
what ig healthy from the other side
of the House also. To the extent that
he has alluded to the problem of im~
balacnces in the budgetary  planning,
particularly  the revenue  budget, I
fully endorse his point Several Mem-
bers in the earlier debates have
drawn the attention of the Finance
Minister that the fiscal situation needs
sufficient judicioug replanning and
whether it is expenditure control or
sufficient revenue generation or re-
source generation, that is part of the
necessary exercise and we would like
to re-emphasise that. Nevertheless, -
this is an occasion to take note of
the fact that the bad years are be-
hind ug and consequences of the sort
of dismal drought are no more and
the economy is moving in the direc-
tion of postive and accelerated
growth. Bountiful nature in terms of
rains, widespread rains, cross-coun-
try, has strengthened the capability
of the agricultural sector, whether it
has produced raw material or edible
food items, it has helped. Now this
is also the time to take credit from
the Government’'s side for a very
effective drought management. We
have provided a base ang alertness
in the system which we have been
able to further consolidate when the
weather situation~has helped. To par-
ticularly illustrate, our kharif and

rabi crop strategy has paid off.
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And, so, food production is expected
to be hetter than the initial estimates.
But it is not to suggest that we are
totelly out of the woods. The pres-
sure on the prices, whether on the
wholesale prices or on 1he consumer
prices, ig there and we have not still
crossed the danger mark. This, on
the whole, is the position now. So
far as the Consumer Price Index is
concerned. unfortunately, the link is
missing. the organic link between the
Consumer Price Index and the Whole-
sale Price Index hag long been lost,
which needs to be retrieved as far
as possible, But, for better or for
worse, the economic science accepts
that the real health of the economy is
indicated by the movement jn the
Wholesale Price Index rather than
the Consumer Price Index because
the latter is open to pressures from
the supply and demand sideg in the
day-to-day conditions

{The Vice-Chairman (Shri Jagesh
Deeaj) in the Chair)

8ir, there is evidence to suggest
that the public distribution  system is
under pressure. We have deplefed
our food stocks, our buffer stocks, and
replenishments through imports and
other sources are expected. But I be-
lieve that procurement has not been
as sufficient as it should have heen
ang to that extent it is likely to exert
continuous pressure from the supply
end and. ultimately, on the price side,
particularly the consumer price side.
Perhaps the honourable Minister will
take this into consideration and see
whether the procurement is to be fur-
ther strengthened or, if there is a need
at this time. whether further import
of essential items should be consider~
ed.

Now, Sir. in the public distribution
systam, the question is not one of sup-
ply alone. Once you have the supply,
how do you handle the release and
finally deliver the items to the recipi-
ent? There are trade surpluses, and
some Press comments have appeared,
some economic and financial writers
have said, that one of the reasong for

| the price rise can be the fact that the
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trade margins are larger than they
should be. Whether they are autho-
rised margins or manipulated mar-
glns, it ig the consumers whg have to
Pay and this will have to be examin-
ed. In any event, the consumer in-
lerest must be protected and the over~
all economnic interests through a mo-
derate increase in priceg should be
protected and, for that, the trade
must be under close scrutiny by what-
ever agency the Government has,
whether uny existing agency or some
agency which has to be created, and
it has to be more alert and effective.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Just now you were
telking about the public distribution
svstem and the supplies. T would like
to tell the Finance Minister that the
Chief Minister of Mabarashtra has
told me that they have got only two
days’ stocks. Thig is the situation
now.

"

PROF. CHANDRESH P. THAKUR:
Supply situation ig really a problem
angd that is the point which you are
trying to bring to the notice of the
Minister.

Now, the point is that {p have food
stocks is one thing and to have plenly
in some areas is quite another. Now
a large part of the country, which is
relatively difficult to be reached, diffi-
cult to be accessible, through the
transport network or the road chan-
nels, is really the vulnerable sector
angd it is there at the receiving end
that the consumer getg an unfair deal
and with all the capability that we
have to help him we are not able to
do. So. from that point of view. all
the elements in that process have to
be taken care of. I do realise that
thig is not within the jurisdiction of
the Finance Ministry, but as the pre-
siding Ministry over the economic
management of the countiry, 1 think,
they have all the clout and persuasive
power to see that this systemn is ra-
tionalised. Now this raises the gues-
tion, with regard to economic man-
agement, of infrastructure. The Prime
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Minister has been emphasising that
wa are going to create more infra-
structure. It is not that during the
last forty yvears we have not been
creating any infrastructure. But it is
a good thing that we are now disco-
vering the gaps in the infrastructure
which we wanted to create and per-
haps the course of correction which
the Government is thinking, which the
Primee Minister ig contemplating, is
most welcome and the ¥ouse will
have to sirengthen the hands of the
Government in the expeditious imple-
mentation of a really effective infra-
structure network. When we are
talking of infrastructure, we are not
talking of administrative blotks or
units at districts, but we are talking
in terms of such infrastructure which
involves the lifeline, the artery, of
the economy in any country. I have a
‘hobby horse of removal of regional
imbalances in infrastructure, coming
as I do from a State where the total
infrastructure is really crying for a
look and help from wherever resour-
ces are available, 1f you look at the

population ratio to nation-
2.00 P.M. al highways, Bihar hag the

least. I you look at the
controlled irrigation in termg of acre-
age to population, Bihar hag the least.
If you look at the power availability
per capita, Bihar has the least. And
as a result, when a natural calamity
like the earthquake has come it is not
the problem: how many die but how
many happen to be put to the handi-
cap as a result of the infrastructure
not being available. On top of it, the
natural calamities come. The capa-
city to withstand the medium and ma-
jor national calamities is dependent
on the health of the infrastructure.
The doctor could be there. The
patient could be there. But the doc-
tor could not be reached. The jeep is
there but the roag is not motorable
for the jeep to drive. These are pro-
blems which areag like North Bihar
are facing. Angd perhaps in the exer-

cise to develop the infrastructure all
these things will have to be put on a
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higher pedestal ip the agends of the
Goverament,

In a more detailed way, Mr. Vice-
Chairman, 1f I jike to araw the atten-
ticn of the Government, I would like
to put my finger on the balance of
payment situation, Now, the balance of
payments position ig under stress, The
reasong are two: One is bunching of
the repayment schedule We have
borrowed in the external market. I
am not against borrowing begguse un-
less you borrow you canont have the
resources for investment and re-cycle.
Second reason is that the remittances
from non-residents to  Indiz have tape-
req off. They have gone down. The
softer buffer is not because the Gov-
ernment planneg it. but in spite of the
Government it ig there because people
get crashed out of the country—all
kinds of people, not the brain drain
category. These people ‘were oui to
make their livelihood. They develop-
ed the capability, went across the hor-
der and sent remittanceg to their fa-
milies. And this hag provided the
best foreign exchange support to the
econamy. And the unpleasant fact is
that it has tapered off and is going
down alarmingly. With the cessation
of hostilities in the Middle East, with
the Iran-Iraq War coming to a halt,
there is the possibility that the econo-
mic re-building programme will be
up on the agenda in that region. Angd
there is a promise for us. And there
is a vast scope for us to go the whole
hog for product exports or other
kinds of capability that we have built.
which should bz mobilized with speed
and which would be able to retrieve
the situation.

Now. the thirg area is the exnort
front, another exercise of export pro-
rmotion. Rescent figures are encouras-
ing—19 per cent plus. And that is
welcome. But in term;s o diversity of
direction, in termg of diversity of the
product, there is need for further
strengthening of that I cannot put
the Ministry of Commerce under
blame, because the Ministry of Com-
merce is a trading body. Unles; we
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produce good quality porducts,  unless
we produce products at 3 competitive cost,
ang unless our delivery schedule is such
which is acceptable to the international
market, we will not be abie to
a dent op the export promotion ‘fiont.

Now, I said three. But I would like,
with your permission, to make the
fourth point, on the import side.
One of the problemg in the bajance of
payments situation is that we have
had liberal imports and the paymenis
under external accoun{ have been
very frequent. In the current quarter
there jg substantial payment, and this
ig reflected; this was due. Now. there
is scope here tp go and try to nego-
tiate re~-scheduling of certain payment
obligations so that we are able lo
stretch it. Maybe, in the Govern-
ment’'s judgment probably the pres-
sure is not ag high as to cause an
alarm. I think caution is required.
because the debt servicing ratio has
crossed the tolerafice point of 21 per
cent of the basic level. From that
point of view, renegotiation is a part
of the larger economic diplomacy.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Only two minutes
more. There are one hour andg ten
minutes for the Congress Party. That
is my difficully. Otherwise, I voull
have like to give you more time.

PROF. CHANDRESH P. THAKUR:
As a fellow Member you know that I
have been keeping my counsel to my-
self throughout the session. I cannot
find a more receptive listener than
the hon. Minister sitting here. A
speaker is templed by the quality of
the audience. From that point of
view, I would seek your indulgence.
On the economic front, 1 think the
Minister of External Affairs has got
a lot of homework to do. The politi-
cal diplomacy is now being handled
at the Prime Minister’s level, There
is need for redefining of the agenda
of the network of our diplomatic ser-
vices and that should be very demand-
ing. I would like an economic and
commercial sense to be forefed in the
network of the diplomatic system that

make
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we have. The cost involved in the-
diplematic network is not really heing
oitset by the return on the economic
front. My test for good external rela-
tions, apart from everything else,
would be very rigorous. How much ’
is the benefit on the trade side? How
mmuch is the benefit on the direct for-
eign investment side? How mueh is
the benefit on the joint venture side?
How much is the benefit on our ac-
cesg to sensitive or the preferred tech-'
nology of the kind that we are look-
ing forward to? Unless these steps
are brought within the framework of
the job requirement of the people in
the diplomatic services, I am sure we
will continue to have our giplomatic
service but it will not really be reco-
vering the salary cost of the staff
maintained there. So, I am speaking
harshly becausz I have been at this
for long through different channels
and I don't think the Minister of Ex-

ternal Affairg has even taken note of
this aspect.

This is also true with regard to our
association with multilateral agencies,
To give you an illustration, there are
multilaterally funded programme: in
Bangladesh, in Nepal and in the Asian

region worth millions of dollars.
Look at our share in those pro-
jects. It is just peanut. Our
techno economic capabilities aparts,

there is need for political back-up and
diplomatic back-up in order to get a
break-through in our share of the
multilaterally funded programmes. I
think we should go whole hog with
all the clouts, political. economic or
technological, that we may have. We
have had 40 years of post-independ-
ence industrialisation and before that
too India was not a totally agricultu-
ral country. I{ was not a dark conti-
nent. It was a developed country. It
had a good industrial nstwork. At
this stage when we are entering the
fifth decade of our independent life.
we should be able to move around
with tha economic clout in the inter-
national market. The problem is that
we have put the industry under pro-
tective umbrella and now that the
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Government is trying to bring in dis-
creet competition, whether internal
competition or external competition,
and giving support to technology im-
port of the kind that we need and also
giving ofher kinds of assistance, the
economy should be able to reap the
benefits of this support in vigorous
entrepreneurship, in a kind of killer
instinc. in the international market
where you go and sell and come back
with a return for the benefit of the
ecoromy.,

Now the other area which we are
all talking and particularly the Con-
gress Party has been talking much
more and repeatedly is on the employ-
ment front. At the annual session
of tha Congress Party in Madras.
there was a resolution on that. I
think in the field of employment, this
country needs a God who will bring
jobs, more job and many more jobs.
We are going through a desperate
situation and the problem is not uni-
fcrm. There again the problem is
concantrated in the rural unorganised
sector. There the intensity of unem-
ployment is very severe. It has an
economic cost in terms of wasted
manpower. It has 5 gsocial cost in
terms of the deviance which demora-
lises young persons. There is also a
political cost of the kind which we
have seen in terms of the fissiparious
tendencies, regionalism, all kinds of
separatist movements based on the
difTerent economic needg of different
regions of the set of people belonging
tfo that region. Now. I have got with
me all the data but I am sure, Sir,
you wil! not allow me to reel off that
data. But on the employment promo-
tion side the Governmeni hag talked
about self-employment strategy which
hag been iaunched under the Integrat-
ed Rural Development Programme.
Now. the concurtent evaluation and
al]l the related data are known. There
are leakages. I think, there is also a
problem there—adequacy of resource
support. Of course, the Seventh Plan
has reviseg some of ithose things. In
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terms of economically viable programe
mes sufficient resources are made
available to a family for a project.
But, at the same time, there js g miss-
ing link, Whereas on  social consjde-
ration, we need to go and give resour-
ces to those who are the poorest of
the poor, unfortunately, in our situa-
tion, the poorest of the poor do not
have always the capability to take the
resources and convert them into an
economically  worthwhile  agtivity.
What s the missing the link? Money
is one thing, but the money manage-
ment is another thing. A person com-
ing from my State of Bihar also needs
money, and a person coming from
Mr. Morarka’s Stale also need money
except that I cannot convert that
money from one into ten, but Mr. Mo-
rarka can convert one into ten. How
to convert a  typical. Mr,  Thakur
into a Mr. Morarka is a part of social
engineering. That is the TRYSEM
part which he talkeq about. But my
guarrel with the Government is that
there has been more money spent on
the scheme pf TRYSEM and less of
people capability built to manage
money in their own benefit. in the in-
terest of the society. So, the entire
programme of skill generation for the
vulnerable community where the so-
ciety is doling out resources to help
them to build capability, to use that
resource for their benefit, needs to be
re-looked and thoroughly re-organis-
ed. Who will do it, I do not Wnow.
But those who are doing, they are not
doing a good job. That is the point
I want to bring to the notice of the
Government. Maybe, in isolated cases
they are doing. But, by and large,
that is more an activity devoid of re-
sult. And what T want is less of ac-
tivity and more of results. Ang then
anly we will be able to help people.

Sir. on the employment tront, when
we are talking of infrastructure pro-
gramme, this itself will generate di-
rect employment. But the multinlier
of employment generated through the
infrastructure is going to be of much
greater promise. So, when ‘we are
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building infrastructure, we must think
right at the stage of forward linkage.
What are these infrastructure being
built for? Are all the building blocks
ready there so that the day the infra-
structure is ready, the next linkage
will start work rather than the next
Five Year Plan and the next scheme
of things?  That is where a kind of
integrated planning ig required.

Sir, the third area in the employ-
ment front is that we have large en-
terprises. ...

THE VICE-CHAIRMAN (SHRI JA-
GLESH DESAI): Last point.

PROF. CHANDRESH P. THAKUR:
Nearly last point. Sir, the organised
sector ig the visible sector of the eco-
nomy. ..

AN BEON. MEMBER- Sir, give him
more time,

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAIL): 1 would like to give
him even half an hour. But my diffi-
culty is that one hour and ten minute
is the time for the Congress Party.

PROF. CHANDRESH P. THAKUR:
I think, the Chairman’s job is tg be
the best lictener.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): I am listening to you.

AN HON. MEMBER: He is a finan-
cial expert.

PROF. CHANDRESH P. THAKUR:
Ang a good friend also. '

Sir, the track record of the organ-
ised sector on the employment front
has not only been dismal but also ne-
gative. The net addition to employ-
ment through organised sector has
been going down. I will not blame
them. It is the technological on-
slaught. The search for economic vi-
ability under pressure from Tnarket
and technology is taking a heavy toll
of the jobs in the organised sector. Now
the solution is not putting the organ-
ised sector on the mat. The solution
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is 1n finding alternatives. Angd it is
there that the small scale sector or

the informal secfor that we had talk-
ed about comes in. But, here, T would
like to communicate a 1essage
through the Minister concerned to the
Depariment of Industries that in the
name of small scale seclor. almost
every district has an industrial estzte
which is really a litter of the kind
that the Delhj Development Authority
has spread in Delhi. It has stalls but
no light and no activity. What we
need is a revamping of the entire
small scale industry which is currently
rather creating a kind of eyesores in
every district. But not the effective
ulilisation of the facilitieg there; not
the quantity but the qualify also.
Then we have great opportunities in
the technology missions that the Gov-
ernment has launched. particularly in
such of them as those in dairy, or
health or education. There is a tre-
mendous scope for employment for
the people in the nooks and corners
in the villages to take up jobs in vo-
luntary channels, self-employed chan-
nels. (Interruptions). 1 am coming to
that. And the mnew programme of
food processing, the best use of the
post-harvesting technology and pro-
cesses iz an area of great promise.
And since the hon. Health Minister is
here, T saw the summary of his speech
in the recent conference of food pro-
cessing units wwhere the “Ministry of
Health wags askeg to relax health con-
ditions. T will be the last one man to
recommend that the Health Ministry
may relax health conditions on food
processing unitg because then they
will be creating a vested interest of
inefficiency and I would say that even
if we have to wait for two years let
us wait, but let us not compromise so
far as the processing of foods is con-
cerned, their manufacturing. packag-
ing. both. And I would like to com-
pliment Vohraji that he has stood
firm and said that there will not be
cny compromise so far as the health
standards are concerned. In this con-
nection, I would like to strengthen his
hands. Now the food processing indus-
try needs all the support in terms of
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technology or where other kinds of re-
sources are required, for two reasons,
one because it js going to create jobs,
and secondly because it is going to
change the whole eating habits of the
people of this country, Now [ go to
Delhi Universily at lunch time. Young
boys and girls do not know what to
eat. My son goes to umversity and I
give him Rs. 10 but for that money he
cannot buy any wholesome food. part-
ly because his eating habits are bad
and partly because the food process-
ing industry does not provide whole-
some, food at reasonable prices. which
is clean and easily available, just like
sandwicheg or Soup or some such
thing. Of course, samwosas and idli
are available, but not of tihe kind
which the younger generation is look-
ing forward to. I am a Professor of
Management and my own and my col-
leagues’ managerial skills are put to
test, can we manage a good lunch at
a reasonable price for students in our
faculty and I am making a confession,
we have failed, because the industry’s
support is not there. Here is a seg-
ment of the market, here is a segment
of the population, which is hungry
which hag the capacity to spend a cer-
tain amount of money and it is for
us that we should come out with a
package, at a point, at a price, of the
quality, which they can sustain. So,
there is great scope for changing the
foaod habits and if we are able to pro-
cess, we will be benefited and we will
be ahle to export the agro-based pro-
ducts to the international market.

Further on the employment front,
tourlsm ig another opportunity. We
have for goog or bad or better or
worse, so far identified tourism on two
criteria; one the foreign exchange
part and the numbers, foreign arrivals,
that ig neither the beginning, nor the
end of tourism There is such a tre-
mendous market for domestic tourists
and tourismy related jobs, you will
have tremendous job opportunitieg for
guides or smack deliverers or curio
sellers or hutment builders where peo-
ple can have secure and clean stay.
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These are the opportunities, Recently I
went to these dnams; Lakshman-
jhoofa, Badri-Kedar, the amount of
oppo:tunity for jobs,  for the
qguality of service that the visitors
are looking for is so tremendous. You
can take a place like Vaishnav Devi,
take a place like Tirupathi, where
hundreds of people go every day and
they come back with one story that
there is a lot of nightmare and a lot
of problems. Now, here are opportu-
nities for the Tourism Mimstry to
shift its sight from foreign arrivgls,
chartereq planeg and foreign exchange
earnings, and instead created enough
job opportunities give them scope to
invest small amounts of wcapital in
things which people are looking for-
ward to and perhaps life will be bet-
ter for the area and for the people
directly involved and for people tlike
you and me who occasionally find
time and resources to visit these
places.

So, Mr. Vice-Chairman, Sir, with
these words I would like to say that
the recent developments like the re-
galvanisation of the Tamj]l Nadu eco-
nomy under the current arrangement
iy an area af promise that the contri-
bution of the State economy to the
national pool is going to be substan-
tial, better than what we have seen.
Things are looking better in Punjab
which will help to revitalise the pro-
ductivity of the Punjab economy, agri-
culture and agro-related industry and
that will also add to the national pool.
We have the GNLF accord which will
again tone up North Bengal are; for
productive activity which for the last
several years has been on a holiday,
or on a reverse gear. That will help,
ang from that point of view, the ulti~
mate resource through the revenue
channel should look better and, per-
haps, the resources committed for
one or the other programme may
vield better resuits.

With these observations, 1 support
the Bill. .

SHRI ASHISH SEN (West Ben-
gal): Mr. Vice-Chairman, the material
which has been placed before us is a
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further evidence of how this Govern-
ment has proved again to be the
Mmanagers of mismanagement in run-
ning the country's economy, as in
other fields. Why I say so is because
only the other day, two or three
months back, we had gone through
the process of approving the General
Budget, and within this short time,
another supplementary budget has
come. We do not know whether the
next supplementary comes within a
few weeks' time, not a few months’
time. Last year, when the  Prime
Minjster happened to be the Finance
Minister at that time. he said that
there will be no repetition of supple-
mentaries, if I remember correctly,
though I was not in the House at that
time. Now, today, the deficit Iis
around Rs. 8000 crores. How much
is being added? Rs. 600 crores. What
is the productive purpose for which
this money is required? It is all an
outcome of wrong planning. What is
our position whether in the field of
agriculture, or rural development? We
have got approximately 40 lakh jute
workers, 60 lakh cotton growers.
about 30 lakh sugarcane growers, as-
seciated with that about 2 lakh jute-
mill workers who are affected, and
then 11 lakh cotton-mill workers,
bandloom and powerloom workers to
tha extent of 83 lakh, ang some 3 lakh
workers working in the mills. In the
agricultural field, we find things are
moving in a manner where the total
indebtedness of the kisans in our
country has been assessed by some
economisis to the extent of Rs. 15,000
crore. If the indebtedness of the ag-
riculturists is coming to that extent,
ard then there is no improvement in
tha life and living of the peasantry
ang kisans, what is this budget for?
What is our economy? What is the
management of the economy ag re-
gards agriculturistg all over the coun-
try, particularly in the northern zone
and the north-east which are reeling
under floods? Every year there is a

flood. But there is no planning about
preventive measures being taken to
halt these floods coming in. Is it that

something extraordinary we are ask-
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ing for? In the adjoining country.
China, the new political power came
two years later than ours. What do
we find? Such big rivers like Yang
tze Kiang, which was actually the in-
strument of destruction periodically
every year, known ag the river of
sorrow, they have been able to con-
trol. But we cannot tame Brahma-
putra; we cannot do gomething for
Yamuna and Ganga. Is it so difficult?
If there is a proper management of
the economy keeping in view the
people and the kisans who are living
around those areas, it would be good.
Now, it is good that in respect of as--
sistance to the States, a sum of Rs.
400 crores has been provided for
Punjab. Nobody is objecting to it.
Everybody will accept this proposi-
tion. But the main question is, how
does the Central Government ensure
the equitable distribution of the re-
Sources among all the States? For
this, there hag to be a proper econo-
mic planning so that equitable econo-
mic development can be brought about
in all the States. But if the attitude
of the Central Government is one of
‘My baby; others’ baby’, it becomes
difficult. The question is, are the peo-
ple of India one or not? I: the peo-
ple of the entire country are one and
the Central Government is at the helm
of affairs, the Central Government
have got to see that there is proper
distribution of resourcés so that one
area does not suffer for want of cre-
dit, for -want of financial resources,
while the other areas do not feel the
pangs of suffering which the ether
one feels.

In the field of industrial develop-
ment, what do we find? There is the
Central Investment -Subsidy Scheme
for industrialisation of backward
areas. It is quite good. But which
are the places where 1t is being im-
piemenfed? Some data must be made
avialable to the Parliament, Simulta-
neously, there are also established in-
dustries. Because of the mismanage-

ment by the industrialists, they are

turning sick. Like, for example, the
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Bengal Potteries. There are many
such industries. Eight to ten per cent
of the total industrial establishments
iz our country are today either sick
or closed down or locked out. You
can imagimz how many Sakhs of wor-
kers are involved. Are we doing any-
thing to take care of them?

What about petrochemicals? What
happeneq to the Haldia Petro-Chemi-
cals Project? What is the bottleneck?
Why is it not coming up? In regard
to power, it is good that someathing is
coming up in U.P. with the assistance
of the Soviet Union. But js there nol
a discrimination made in relation tc
the Bakreshwar Thermal Power Pro-
ject in the State of West Bengal?
Why should there be such a discrimi-
natory and differential treatment in
regard to disbursement of loans we
are going to get or we are getting
from foreign sources for years toge-
ther, this shameful feature has been
going on with finance in respect of
development being mismanaged guc-
cessfully and tenaciously.

Two lakh jute mill workers have
been ruined by their promoters. But
funds are being made available to
them. I have a Press clipping with me.
What is the position? The Nadia Jute
Mill, for example. The owners have
swindleq provident fund money to
the extent of Rs. 9 crores 69 lakhs
and they owe more than Rs. 3 crores
o the banks. Together, the amount
comes to nearly Rs. 15 crores. Thev
are going scot-free. There is nobody
to take action against them. There is
no attempt on the part of the mana-
gers of the economy to full them up
who have defrauded the people, who
have defrauded the workers.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): You have another two
minutes

SHRI ASHISH SEN: There is one
gangster, by the name of Dholakia
or something like that. This gangs-
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ter is to be provided with armed
guards and for this provision is made
whereas so0 many people are going
without protection in the city of Delhi.
I do not know how ths Home Ninis-
iry is functioning.

Then, there is the question of bank
finance for setting up of industries.
There is talk all right that finance
will be made available for accelsrat-
ing industrial growth. There are many
big nationalised banks like the Uni-
ted Commercial Bank. Union Bank,
Central Bank. Punjab National Bank,
Indian Bank elc. People are not able
to get loans even in respect of
amounts like Rs. 2 lakhs, Rs, 10 lakhs,
Rs. 40 lakhs etc. A number of appli-
cations from small and medium indus-
tries for loans remain pending and
loans are not granted for years. If
this is the position, how do you ex-
pect the economic life in the country
to improve? How are the Chairmen
of banks appointed? In gne cases, n
the case of Chaitman of Bank of
Travancore, hig telephone bill came
to Rs. 59.000. What for does he re-
quire sp many phone calls? The same
gentleman has spent about Rs. 1.47,000
for furnishing the flat. I do not know
what type of luxury iz required by
them and there ig no check over this.
What is the finince Ministry  doing
about that when these people do all
these things? Then, take the case of
the Chairman of the.United Bank of
India. His wife wants to go to the
toilet but here is no toilet for ladies in
one Orissy  branch, called Nampura.
The toilel is not there because there
is no lady employee. And for this the
branch manager is suspended. This
is how the banking industry is being
managed under the control of the Fin-
ance Ministry. (Time Bel] rings). Just a
couple of minutes. beyond that T won't go.
Now we are_coming to a point of flow of
credit from foreign land, it is rising
rapidly. The growth has been 18 per
cent over 1986 figures. We have got
Rs. 9300 crore addition to the figure
of Rs. 51000 crores which we add at
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the end of 1986 flow of foreign credit.
What does it mean® Then, not only
this flow of credit that is coming,
along with that we are finding that
non-residents are
fundg by way of deposits which have
8ot to be repaid whenever they want.
The rate of increase is very fast. The
debt load is serious. Annual debt in-
trement is enlarging. I is going to
be worse because our balance of pay-
ments position hag sharply deterio-
rated. Imports have shot up. Shri
Morarka has already spoken about it.
Simultaneously, our repayment obliga-
tions to IMF and otherg have accu-
mulated. Resultantly,
change reserves are sharply dwindl-
ing. Within three to four months
three to four thousand crores have
gone down. And if imports go up in
the manner in which it is going today,
perhaps  we may not have sufficient
reserves in the next four months. Gov-
ermnment may argue that this is due
to sudden heavy payments for import-
ing edible oils, fertilisers, etc. but
there is no room for complacence
because very soon we are going to
pay heavily on import of foodgrains.
Un respect of food stock ‘what is
the position today? We are finding
incompelence of thig Government.
Last year food stocks repleted due to
severe  drought, If the Government
had imported foodgrains, at that time
in the international market the price
was Jower, we had to pay less. Now
if the Government has got to go in
for importing foodgrains, the interna-
tional price of foodgraing has gone
up and naturally “our food-import bill
is going to be substantial, it is going
to have an impact on our economy
and the budget that has been talked
about, This is how our foreign cur-
rency reserves are being, if I may say
so, misused by a Jack of foresight.
With the reserves being what they
are and the Government unwilling to
trace back its policy of import libera-
lisation, the country will have to bor-
row much Jarger amount from IMF as
also from private commercjal sources.
External debt service charges have al-
ready crossed Rs. 2000 crores. The
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growth of debts in this order will ultj-
mately leaq to serious compromises in
our economic sovereignty. Mr. Vice-
Chairman, 1 am emphasizing on this
point' it is going to affect our economic
sovereignty and political economy  vis.
a-vis the lending imperialist  countries

Some of the South American countries
like Mexico and Brazil are the point-
€d examples before us, Should we
allow thig mismanagement to lead our
country to the state of affairs of Mexi-
co and Brazil? Ag far gas internal bor-
rowing is concerned, it is an astound-
ing feature that nearly three-fourth of
our borrowingg are needed for repay-
ment of the old loans. This is dye to
the  mismanagement of funds.” On
both counts, externaj and internal
borrowings, the financial management
of country’s economy by the Govern-
ment has brought the country to the
brink of almost an insolvency.

They are sitting like idols in fem-
ples to see that the country is brought
to a state of insolvency. Thousands
of crores of rupees are reported to be
locked up in foreign banks. FERA
and all that is going to be changed.
Today we found that some people
who had been prosecuteq are beihg
released fiom the FERA  rules and
other things. How many thousand’

crores are there in the Swiss banks ‘

and other banks? It is our country’s
peoples’ money which should be
brought back and these people should
be forced to bring it back to our
country so that it could be utilised to
reduce the deéficit and for economic
growth of the country. Coulq it not
be done? The original budget deficit
was to the extent of Rs. 7484 crores.
With Supplementary Demands of Rs.
668 crores, it is going tg be about Rs.
8000 crores. The Reserve Bank has
also said that their credit to the Cen-
tral Government hds sharply increased
by more than Rs. 8000 crores in the
four months of 1988, while the State
Governments’ credits have declined by
Rs. 67 crores. But during this period
what is the difference in the economic

| » climate?

3



483 _  Appropriation No. 4

[Shri Ashish Sen]

If we analyse this performance of
the Government, we find little interest
in giving permission for the Supple-
mentary Grants, as asked for. Can I
have one minute, more?

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): You have already
taken fifteen minutes.

SHRI ASHIS SEN: Just sixty se-
conds I am asking for. In the indus-
trial field where is the outlook to pro-
vide for salvaging small and medium
industrieg from closing down? When
thousands of crores are ‘wasted by
way of gratuitous relief to monopoly
houses in the shape of excise duties.
export promotion grants, winking over
FERA violations, allowing big indus-
trialists to dodge payments under the
Employees State Insurance Scheme, or
defrauding Workers’ Provident Fund
without enforcing law, the Govern-
ment is adverse to taking over indus-
trial units which can be made viable—
for example. I mentioned Bengal Pot-
teries, textile concerns like Mohini
Mills ang various units of NTC. . .

THE VICE-CHAIRMAN (SHRI1 JA-
GESH DESAI): Don't bring new points
now. Please conclude.

SHRI ASHIS SEN: ... throwing
thousands of workers out of jobs.
How much funds would have been
necessary to allocate for running such
industrial establishments in almost all
part of the couniry? Not a big sum
compared to the grants to misusers of
trust who take away hundreds and
thousands of croreg of rupees.

So I do not feel like associating
myself with passing this Bill and the
Supplementary Grantg and 1 stop at
that.

SHRI RAMESHWAR THAKUR (Bi-
har): Mr. Vice-Chairman, Sir. 1 rise
to support the Appropriation (No. 4)
Bill, 1988, which provides for a sum
of Rs. 1593.19 crores. Some of our
friends have criticised thig additional
amount required by the Government
in a vague and general manner, But
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we should look into the various as-
pects which have been provided for.
The major item provided for is Rs.
231.50 crores for the power sector
which is the most important infras
structare set-up for us and this will
amount to about 15 per cent of the
total additional outlay. By this pri-
marily we are going to add Rs. 200
crores to the share capital of the
Power Finance Corporation.

(The Vice-Chaijrman (Shri Satya
Prakash Malaviya) in the Chair)

This, in turn, ig going to assist and
help the various power institutions in
different States to augment their
power sector, particularly
power.

the rural

The' second major item is payment to
financial institutions which amounts
to Rs. 627.64 crores. This amount is
primatily our additional contribution
to the International Monetary Fund
which is about 40 per cemt of the total

amount. )

The third major item is transfers
to State Governments which comes to
about 30 per cent. This payment of
Rs. 400 crores is primarily for the
State Plan of the State Government
of Punjab—Rs. 10 crores for police
housing and Rs. 30 crores for the de-
velopment of the Golden Temple Com-
plex. So about 85 per cent of addi-
tional amount is required. You add
another six per cent for industrial de-
velopment. That is also a very im-
portant  item  which caters o the
needs of the Central Government sub-
sidy schemes in three parts, that is,
the Central Investment Subsidy
Scheme, the Transport Subsidy
Scheme and the Infrastructural Sub-
sidy Scheme for industrialization of
select backwarg areas. That is Rs.
160 crores which comeg to about six
per cent. Thereby, 91 per cent of the
total outlay will be for four major
ilems, and the remaining nine per
cent covers the rest of the items.
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- We particularly commend the fin-
ancial management of the Govern-
ment and I am happy to hear from
the honourable Minister that out of
this, Rs. 1,593.18 crores will be met
out of the additional increase receiv-
ed in savings of Rs. 92547 crores and
the additional requirement will be
cnly about Rs. 667.71 crores. At this
stage I would like to say that some
friends from the other side have sim-~
ply, in a general way, criticizeq the
Government's financial management.
We should appreciate that last year
was a very difficult financial year for
the Government when nearly two-
thirds of the country was reeling un-
der drought and the other parts un-
der floods and, in spite of that, the
Government has been able to have
very good financial management. In
spite of the constraints on the econo-
my, the overal]l performance has been
excellent,

The second part was about agricul-
tural development about which my
friend, Prof. Thakur, spoke. I ‘would
simply add that it was good last year.
We have been able to maintain the
level in spite of all the difficulties in

. an year of drought. Not a single per-
son suffered for want of food. In the
past we have seen how, in many
years—prior  to Independence—lakhs
of people died in Calcutta for want of
food. Qur agricultural management
has been very good and our agricul-
turists have done very well. Particu-
larly, the last budget had provided for
about 40 per cent for additional agri-
cultural inputs. We hope that with
the good monsoon this year, we will
be able to achleve the target which
we have set, and by the end of the
Seventh Plan the target of 177 mil-
lion tonnes which we have set will be
achieveq and we will be able to meet
our requirements.

With regard to industrial develop-
ment, we are all aware that industry,
in spite of constraints on the infra-
structural front, particularly power,
has done extremely well and the total
growth has beer of the range of near-

-
s
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ly nine per cent, which ig very subs-
tantial. Transport and communica-
lions have fared fairly well. Science
and technology as you know has done
extremely well. In the case of social
services, education and health were
doing very well. Here I would like to
add that there should be additiona] provi-
sion in the sector of health education
because they concern human welfare.
Therefore, 1 would urge upon the hon-
ourable Minister that these sectors should
not suffer for want of funds and, it
necessary, additional fundg should be
provided to meet the increased de-
mands.

About rural development, the Gov-
ernment has been able to maintain
the tempo of the Rural Development
Programme which is given top prio- .
rity in Governent policy, and I am
sure the 20-point programme and other
development programmes will be con-
tinued and additional funds will be
provided for them beyond what has
been provided in the last budget.

But there is one thing which is
more important and about which 1
would like to give some suggesti‘ons
fo the honourable Minister. The im-
portant part is implementation of the
provisions made in the earlier budget
and the additional provisions which
are being made here. Implementation
of the plans on time and proper utili-
zation of funds is one of the most im-
portant aspects. The second aspect is,
there must be more efficient manage-
ment, that is, more productivity effici-
ency should be therc and profitability
of the public sector undertakings
should be increased so that they are
able to cater to the needs of the pub-
ijec sector which 1is in commanding
heights, which has top priority in the
economy and to which the Prime Minis-
ter has given further impetus. During
the 1ast few years, particularly during
the Seventh Plan, the maximum in- .
vesfment has been made. I ig very
essential that these public zector un-
dertakings should give good results.
Partijcularly for the public sector un-
dertakings which have not been per-
forming well, it js essential that on
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an individual basis fhere should be
" monitoring, and all these public sec-
tor undertakings should be brought to
strict  discipline. There shoulg be
maximum savings to the desired deg-
ree of profitability so that they are
able to help the general budget by
their contribution.

The next one is in regard to the
Government expenditure. Concern
has been expressed, and there has
been a suggestion that there should be
a decrease of at least 5 per cent of
the expenditure. I am sure, the Gov-
ernment, the hon. Minister is taking
necessary steps. 1 think this saving
of Rs. 925.47 crores which has been
indicated is also partly out of the sav-
ings contemplated in the Government
expenditure. I would urge very much
that in view of the stress and strain
on the economy, the maximum efforts
should be made te reduce the Gov-
ernment expenditure in a  systematic
way in almost all the departments.
Particularly the non-essential expen-
seg should be reduced.

The other one js the price situation.
There has been a very difficult period
as far as price is concerned. Butl in

spite of that, the Government has
- been able to maintain the supply line
and the prices, by and large, have

bezen maintained well, I think. there
has been stress and strain more par-

licularly in regardg fo essential
commodities, and there has been
some rise in the case of consumer

goods. Bu?, nevertheless, if we take
the totality of the situation, 1 think,
the Government deserves compliments
for it has been able to contain the price
in spite of several adverse factors.

But the more important point is, out
of this we will haye also to see the
contingencies. When we look at the
eastern sector, partjcularly Assam,

' West Berngal and Bihar, certain areas
are now again having this time floods,
ang those areas need fg pe catereg to
and helped,
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We had recently an earthquake in
Bihar, Sikkim and other parts of the
country, It is necessary that the
people who have been affected, have
to be helped. I was present in Patna
when the earthquake took place, It

was a very severe carthquake after
1934, and a large number of people,
we are aware, haye died. But a

much larger number of people suffer-
ed casualties. But much more, a sub-
atantially large number of buildings
have besn damaged, More than that—
noy the latest figure js coming—a very
large number of houses, 30,000 40,000
houses have got cracks. This is very
important, This aspect has not peen
highlighted, We havy highlighteg only
those houseg which haye collapsed or
the people who di2d, but not the casua.
lties, human suffering and cracks in
so many buildings in the rural areas
ag well ag the situation particuarly in
Darbharga, Madhubani, Jhanjharpur,
Munger, Bhagalpur, Saharsa, Khagadia
and other districts. These cracks are
dangercus, and we have to consider
more hoy they hays to be helped.
They did not come Yin any category of
help. It is very essential that they
should also be lookeq into, and some
and State Govern-
ment assistance shouly be provided
for those houses which have develop-
eq cracks, which are unsafe for liv-
ing for people. This is very essential.

In this entire process, I would like
one aspect to be covered. It is that
when the Central assistance ig being
given the pasic policy of planning has
been also to remova the regional im-
balances, In thjg process, whepn there
are regional imbalances, when we give
Central subsidy for selecled pack- '
ward areas, I would like to knoyw from
the hon. Minister what the position of
giving the as$istance is to the back-
ward areas. For instance, Rs., 100 crore
subsidy -which has been povided tor
backward areas, is being given for
States like Bihar which is very Back-
ward industrially. What other back-
warq States is it being provideg for?
It is essentjal that mucp more funds
need to be provideq for to remove
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the regional imbalances, which is a
major asptct of thig Plan.

Lastly, I woulg like to submit very
much that it is essential that the peo.
ple who are implementing the Plan
should have some control over the ex~
penditure. We provide for additional
funds, The Budget for the current
year ig one of the largest budgets. So,
we have provided for addifjonal funds.
These funds must he properly utilised.
For this purpose it iS esseniial as a
thrust has been given in this direction
by the Prime Minister, that we must
be able to ensure people’s participation
at the grass-roots fevel. It is very
essential that the heneficiarles of this
Plan are enabled to take direct part in
ihe implementation of the Plan, They
must pe consulted. Therefore, as has
been directed by thg Prime Minister,
the Planning should be at the grass-
roots level, at the Panchayat leyel, at
{the block level and at the district
level and we should identify the na-
tural resourceg also. Human needs
should match with them. By having
planning at thesg levels we will be
able to have a composite planning.
People’s participation in the planning
procesg particularly at the implemen-
tation stage is essential go that the
fundg meant for them are properly
utilised and they go directly to the
weaker sections of the people, tribals
ang Harijans, who have been suffering
for a long time. W must be able to

ensure that they get the real benefit .

and productive assetg are created to
enable them te raise their standard of
living. T am sure the Government will
take necessary steps to see that ins-
_titution of Panchayats is effectively
worked ang the Government organisa-
tions along with the people’s support
should be able lo implement all these
plang to ensure that the people get the
benefit meant for them,

With these words I support the Ap-
propriation Bill 1988.
PROF, C. LAKSHMANNA (Andhra

Pradesh): The presentation of the Ap-
propriation Bill is a monumental testi.
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mony for the capacity of mismanage-
ment on the part of the present Go-
vernment. With every sucCeeding Ap-
propriation B#l they display rare
qualities of non.comprehension of the
economic gituation and t{he ill-health
of the economic situation of the coun.
try . I do not understand hoy the
Government proposes to contain sevs-
ral ill.effects of the mismanagement
which they have been following for the
last foup years more particularly and
for the last 40 years in general.

We had 5 Budget in the month of
February-March and now we are hay-
ing the fourth Supplementary Demands
for Grants, 1 was Molg that the first-
two referred to the Budget itself.  The
third one referred to apout Rs. 285
croreg and the present gne will leave
a gap of Rs, 669 crores.

As you are aware, when the deficit
was presenfeq the deficit was expected
to be of the order of Rs. 7,684 crores.
If we add at least this Rs. 1,000/-.
croreg whicyp is already addeg téday.
1 think the Budget will definitely shoot
up to more than what it a5 during
the last year. We phagq cautioned while
taking on the Budget that unless you
take expedifious steps, unlesg you
avoid certain expenditures, you would
not be alle tp stem the great deficit
which the country is noyg faced with.
I 4o not think they have leaint any
lesson, They only tend to be King
Canute and they think their whims and
fancies they can have control over
the phenomena on which gctually thev
don’t have any control at all. Sir, only
véry recently, we had a budget prese-
nteq for Punjab, 1 think, a fey days
back and alrcady there is a provision
for Rs. 400 croreg to supplement the
effort of Punjab. My only question
is , could they not think about ijt?
Could it not become part of that? This
is a definite ' game they are playing.
They woulg like to give a slow poison.
ouq death to this country’s economy.
They want to inject step by step this
poison. At the same time, they ara
afraid of facing the realities. They
want. to fake refuge under such things.
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Having stated this, I would like to
prove

SHRI B. K. GADVI. Will you yield
for a minute? Perhaps, you are not
aware that thig was the long-term loan
from thg Central Government, This
was indicated in the Punjab budget,
That is why it is reflected in these
supplementary demands, The amount
was the game in the punjab pudget, 1t
was shown that this was received as a
long.term loan from the Centre, Here
we come with a supplementary de-
mand for your sanction so that we can
give it to Punjab. They are not sepa-
ratg amounts,

PROF, C. LAKSHMANNA: Any
how, by the timg your budget was
presented, already Punjab was under
President’s; rule. Therefore, the re-
quirements of Punjab could have heen
estimated even at that time The ar-
gument on which I am basing my assess-
ment sti]l stands, That is the first point.

What is important is, what are the
economic indjcators, what are the
parameters by which we can judge
and measure the health of the econo-
my? I will only pick up a few as per
the datgy that hag peen given to us only
through the Government sources. Onsa
is, net foreign exchang, assets of bank.,
ing sector, because money and bank-
ing is a very important indicator by
which we can assess the way in which
the economy is progressing. Here the
percentage variation if you take up to
the eng of March, 1988 over the corres.
ponding period, it is ~21.9 per cent and
it you take the year, as 5 whole the
variation is of the order of 9.4 per
- rent. That means, the banking setor which
has to draw upon its reserves in order fo
become effective instruments of develop-
ment and social change, will not be able
to play that role because of this very
difficult sitnation,

Sir, aboit the wholesale price index,
only the other day, the Ministir in

[RAJYA SABHA]
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his reply did give as to what is the
rise that hag taken place in points. If
I remember correctly, it was 23 per
cent. But none the less there is already
an uptrend in prices of rice, jowar,
cardamoms and spices, pushed by the
index of the food articles. These are
the items, which are needed for the
society, as a whole, and some of these
items for the poorer sections. There~
fore, the wholesale price index which
bhas gone up, which is at a peak,
during the week ended of the 13th
August as reported is 436.1. There-
fore, what is the conclusion we can
draw? If you come to the consumer
price index, the percemtage variation
up to the end of March, 1988 over
ihe corresponding period last year is
9.2 per cent especially for food arti-
cles and for all commodities, it is 7.9
per cent, Though [ may not fully
agree with these figures, there are
figures to indicate definitely it has
crossed double digit. But none the
less, if you take 'what has been glven
by the sources of the Government,
the situation is very grim.

Sir, in the case of con-
3.00 p.M, sumer  price index  with

1960 as the base year for
industrial workers, it ig in order of
4.2 per cent because from 753 points
it has gone up to 782 points. Wow if
you talk about the foreign trade,
the position of balance of payments,
the position of exports, re-exports
and imports is equally or perhaps
moce alarming. © Sir, during April-May
1988-89, the value of exports and re-
exports is Rs. 2938.9 crores which
comes to 19.6 per cent and this if you
take over the last year, it is coming
to 28.7 per cent. That means from
28.7 per cent of last year, the exports
and re-exports have come down to
19.6 per cent while the Government
have been claiming all the while that
they have made all things possible to
improve our export position, to im-
prove our re-export position and so
on and so forth, On the other hand,
import position last year, it was
amounting to 11.4 per cent imports of
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the value and that has gone up to
29.3 per cent, almost one-third be-
cause it is now of the order of
Rs. 4273.6 crores. Now, Prof. Thakur,
who is a Professor of Management
was talking about infrastructure.
what is the position of infrastruc<
ture? Let us not go by absolute
figures. Let us go by the percentages.
What has been the amount of re-con-
version? What bas been the amount
of addition in termg of railway lines?
What has been the amount of addition
in terms of goods traffic, vehicles etc.?,
If you look at all these, we have not
built sufficient jnfrastructure.

About power also, while there has
been a marginal  increase _ especially
in thermal, this has not been suffi-
cient with what has been projected
by ourselves as the requirement.
Therefore, -from the infrastructure
point of view also, we have not been
able to do much good. Sir, I do not
want to go into the debt trap. I do
not want to go into the foreign debt
which hag touched Rs. 55,000 crores
as reported today only and I had oc-
casion earlier to tell how the debt
servicing almost accounts for 65 per
cent of our borrowings. That means
a stage will come when we will bor-
row only to do debt servicing. That
is the stage into which the economy
is being pushed. I do not want to go
jnto that. One way by which the re-
source mobilization could take place
ig through the public sector. Sir, I
would like to state here, I am a vo-
tary of public sector. I am of the
opinion that there have to be = com-
manding heights for public sector and
the country’s ultimate development
will depenq on our capacity to give
those commanding heightg for public
sector. But Then having stated this, I
want to say that this Government is
not serious about giving those com-
manding heights to public sector.
They want to give only lip-sympathy.
They want to kill public sector so
that they could increase the scope for
privatization, increase the scope for
. multi-natjionals, increase the scope for
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big industria] houses. It is not the
occasion for me to go into those
things but I can prove that. I° am
saying thig because what is the posi-
tion with regard to public sector
units? Anybody with a little under-
standing of public sector, or for that
matter any industrial organization,
will say that unless those who are in-
teresteq in the nation-building process
are in high positions, the health of the
organization will not be in order.
What is the position with regard to
public sector undertakings? Sir, the
Public Enterprises Selection Board,
as on July 31 had recommended for
appointment full-time Chief Execu~
tives in the case of 18 public sector
undertakings andg Functional Directors
in the case of 17 public sector under-
takings. And till thig date the Gov-
ernment hag not been able to take a
decision on the appointments. I would
like to ask the Minister . How do you
expect these (18 plus 17) 35 public
sector undertakings to work at their
ful] capacity and thereby to be in a
position; to contribute to your ré-
source mobilisation? I can understand
if persons are not available. But here
is a case where the Public Enter-
prises Selection Board has made the
selection and has recommended to the
Government. The Government is sit-
ting over it. It is not able to act.
Even the question of non-availability
of persons  suitably  for appointment
cannot be raised by the Minister or
by the Government. It only shows the
callousness of the Government. It
only shows its lack of appreciation of
the need for effective management of
the public secctor. Therefore, you
should appoint those persons. You

should make persons responsible, ac-
countable, loaded with sufficient au-
thority. autonomy. This iz a concept
about which we have been talkiné all
the while. You are not doing things
which ought to be done in order to
promote public sector which, in turn.
can contribute to your resource mobi=
lisation. Therefore, it is a failure. '
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Then, the second segment of any
bublic sector organization, or any in-
dustrial organisation, is the ‘workers.
It has been accepted by the Govern-
ment and everybody that a sense of
participation should be created for
workers. Have we created that sense
of participation? As early ag in 1983
December, we sent out a circular that
all the public sector undertakings
should work for effective workers’
participation in management. [ had
occasions to examine, Not even three
or four, out of almost 250—227, to be
exact—public sector undertakings,,
could even talk in termg of creating a
place for the workers in management
at the board level. Only about 67 or
so have been having 'some sort of
programmes or the other for work-
ers’ participation in management at
the shop-floor level

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): How
much more time will you take?

PROF. C. LAKSHMANNA: I am
about to conclude. 1f the public sec-
tor hag to be efficient, the second com-
ronent which is to be encouraged to
cantribute its mite ig the workers.
But under the policy dispensations
which are available with this Govern-
ment which is not really interested
in the public sector they have not
been pushed. On the other hand, the
Minister of Industries will say that
this is not his problem and that this
is the problem of the Minister of La-
bour, Fortunately, the Minister of La-
bour is sitting here. He will also say,
“I do not have control over all the
mdustries. They are spread out in
other Ministries also. Therefore, I am
not in a position to implement.” 1
ask: Is this a Government walch is
working together, knit together? Or
13 this a Government which is des-
perate? If this Is a Government which
hag no coordination, no montoring
between one ministry and another you
please cone out. In that case you will
not be a ministry working, muck less,
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working faster. Sometimes it is amus-
ing that Ministers have to make such
statements on the floor of the House
and in other forums where these  dis-
cussions come up. Therefore, I would
like to ask: Are we very serious
about it? Then, if there hag to be
development, if the economy of the
country has to be good, there has to
be partnership between the Union
and the States. Unless the Union and
the States together work towards a
goal, it will not be possible for us
to achieve many of the targets. many
of the objectives, many of the aims,
of planning, etc. which we have get
for ourselves. But what has been
the attitude of the Union Govern-
ment? The Union Government has
been continuously eroding into the
rightg of the States. Shamelessly even
in a document they say that they
want to have a programme for educa-
tion for equality of women, and they
do not want to implement it through
the State Governments, They want
to implement it directly. They want
to create a parallel organisation. If

whatever amount you are asking for
today had been given to the States the
States would have brought forth a more
coordinated programme for educatiom
for equality of women. You do not
want to do it. 1 had occasion earlier
to mention how you wanted to build
parallel streams through navodaya
schooly and thereby create islands
which are eyesores for the normal
working of the educational gystem.
You do not want because you are
bent upon eroding what has been the
legitimate right of the States. You
have been trampling upon the rights
of the States for years and years and
you have been trying to make the
States serfs. Therefore jf you really
want the economy of the country to
be in a sound state, then you have to
carry the States with you. That you
are not doing. Not only that, Since this
is the occasion I must tell you, there
are Governments which have been
elected by the people through the de-
mocratic process 'which dgo not neces-
sarily swear by your party’s ideals
and policies and programmes, and,
5
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therefore, you have no right tp deny
them what hag heen their legitimate
quest. In this connection T would like
to point out how during the last five
years when Telugu Desam has been
in power in Andhra Pradesh you have
not cleared even one project. All that
.you have cleared is abolition of the
second chamber, the Legislative
Council, and the gingle window co-
operative scheme. These are the two
things ‘which you have cleared, But
what has been the effort required by
the Andhra Pradesh Government?
The same is the case with Karnata-
ka. All of us have here a document
given by Karnataka Government
showing how many projects are pen-
ding. The same is the case with West
Bengal, The same is the casz with
Kerala, Perhaps., mayhe, tg a lesser
extent, it is the case with some of the
Congress-1 States. 1 hag occasion fo
meet the present Finance Minister
who was the Chief Minister of Maha-
rashtra at that time. I had occasion
to quote extensively last time in my
specch on the Budget how he proved
with irrefutable statistics as he claim-
ed it and which he is not denying
even now, the Union Government has
been making inroadg into  the  States.
Therefore, you do not want to carry
people with you, you do not want to
carry States with you, you do not
want development, you look at every
issue  throush  coloured  glasses,
through jaundiced eyes. Your Gov-

ernment ig suffering from jaundice.
your Government is suffering from
all kinds of diseases....

SHRI B. K. GADHVI: The Health
Minister js right beside me; don't
WOrry.

{Interruptions)
PROF. . LAKSHMANNA: Mr.

Health Minister, let us not talk about
-medicines. Do not provoke me to tell
you 'what the position is with regard
to medicines. I would like to bring to
your kind notice how people are suf-
fering for want of availability of me-
dicines, ang you are talking of admi-
nistering medicines to the Government.
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I was saying this because what is re-
guired is a proper understanding.
You have to come forward to carry
States with you and you have to
snow that magnanimity of heart which.
you are not showing at all. On the
other hand. you are even not allow-
ing the legitimate things. Therefore,

1 would like to suggest a few things

to you. Firstly, you have to give up
thig partisan attitude and you have
to take a decision to clear all the pro-

jects which are pending with you
from different Staies. Then the oner-
ous responsibility will lie -with the
States to put them op the ground.

But. so long as you do not do it, it

is not their respons bility and some

of them may have to defy you because
they cannot wait for you and the can-
not go on waiting and make the peo-
ple suffer. So, in order to alleviate
the suffering of the people, the States
may have to defy you and that is not
good for proper Centre-State rela-
tions . The least that you can do
is to follow even to the extent to which

the Sarkaria Commissionp hag  suggest-

ed to you. Have discussions; we are
not even satisfieq with what has been
said by the Sarkaria Commission. But
even what has been suggested by that

Commission goes much against what
you have been doing for the last seve-
ral years. Thig is number one.

Secondly, you have 1o build infra-
structures and you have to have dur-
able . infrasiructures. For thiz you
have 1o have 3 change iy Your indus-
trial policy. I know that the moment
I merftion the Janata experiment. you
will all become very touchy. But still
I advise you—1 am not a part of the
Janata ang I wag not a part of the
Janata—to look into the industrial

po-
licy with accent on the small-scale ' and
medium scale industries which  ajone

and alone can build the necessary in-
frastructure in the country and, in so

doing, it will also pave the way for
larger participation of the people.
greater employment, ip the develop-

ment process. So. this is the second
thing which you should do. I am not
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against heavy industries as such and
you also have to think in terms of de-
veloping on , large scale this one.

Thirdly, you have to create know-
ledge and you have to create aware-
ness, Knowledge and awareness can-
not be created....
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Therefore, I would like to  suggest
that you have to make alterations
with regard to the educational policy
also in order to create knowledge and
awareness. You have to give more
emphasis, not on cosmetic things, not
on tokenism, not on ad hocism, but
on essential things. You will have to
go straight into the problem of uni-
versalisation of education, more  parti-
cularly elementary education ang if
you do not. , . .

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Where will

the rupyve come from? i

PROF. (. LAKSHMANNA: The
people will come forward and give
the rupva. Don’t worry about rupya.

[RAJYA

SABHA]

Mr. Matto, donmt provoke me

’
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again.
You know some of the expenditures
involved can be reduced ang I think
there is sufficient ground for reducing
those expenditures. I think if the
honourable Ministey its with me. I
can tell him what the expenditures
are which he can definitely reduce
ang then he can find money for those
things which are more important,

SHRI B. K. GADHVI: 1 think you
can give the suggestions in writing
and send them to me.

FROF. C. LAKSHMANNA: It is
only a question of priority.

SHRI YASHWANT SINHA (Bihar):
But they don’t have the will.

PROF. C. LAKSHMANNA: They do
not have the political will and the
administrative  will nor do they have
{he intention. Anyhow, with these ob-
servations I would like to voice my
uUnhappiness with the way in which
the economy is being dragged by this
Government and I do not want to be
a party which takes tne country down
the drain. I would not like to asso-
ciate myself with the parficular Ap-
propriation Bill.

SHRI VISHVJIT P. SINGH (Maha-
rashtra); Mr. Vice-Chairman, Sir, b1
thank you for allowing me to associ-
ate myself with this Bill. I rise fo
support this Bill.

1 have been traditionally using the
eépportunity given to me for speaking
on Appropriation Bills to take up vari-
ous subjects of my choice. I would
like to spring a surprise. Usually, it
i Bombay. Sometimes it is also the
FERA and it has also been other
things. I thought it is about time
this time that I chosé something more
topical and, therefore, I am going to
confine myself, Mr. Vice-Chairman,
Sir, to the public sector. I am going
to speak on the Bills of the public sec-
tor and the various solutions which I
would like (o suggest.
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It we go back to the public sector
when it was first mooted, we find, Sir,
that the idea was that the public sec-
tor should enter intg those areas
where others would not be trusteq into
entering: Essential areas, areag of
low return areas of very high invest-
ment, essential areéas. We find that
People were not willing, the average
businessman did not have the resour-
ces to invest in steel, to invest in Rail-
wayg or irrigation. These areas were
the areas which were specifically cho-
sen by the Government of India as
being the forefront of the public sec-
tor: Transport, Heavy Transport—
hich investments, low retuins, yeat
essential for progress.

Sir, what is the scenario today? To-
day we find, apart from the invest-
ment which hags already been made in
thesz areas, the technology needs to
be updated; it is not yet updated. Qur
steel mills are running with techno-
logies which are outmoded. The ma-
chinery employed, for example, in
the extraction of coal is of the last
generation. We have not yet been
able to upgrade it. Our Railways are
now in the process of regeneration.
You will remember, Mr. Vice-Chair-
man, Sir, that it was just two or three
years back that the Railways manag-
ed to balance their budget. For the
first time we thought of regeneration
of tracks, etc. Sir, the IDPL is mak-
ing huge losses. But it is the same
IDPL, which went in for technology
in those areas which no country in
the world was willing to take up. For
cxample, we got technology for [Re.

from Russia which ig the only
country doing it today. Today we
find that the technology is outmoded
for....mycetine. But that does not
mean that the IDPL at one time did
not perform well. We in Parliament
tend to criticize the public sector
every year. We talk about its being
a drain on our resources. We talk
about mismanagement. But we forget
that there are whole areas which are
subsidiseq by the public sector.
There are many areas in which the
operation is done for the sake of pub-
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lic good. When we criticise the Indian
Airlines or the Vayudoot do we take
into consideration that the Indian Air-
lines and the Vayudoot are running
their services in areas which are un-
economical? Many of our Members-
of Parliament make representations to
the Minister of Transport asking him
for Indian Airlines Services to be ex-~
tended to certain areas or asking him
that the Vayudoot Service should be
extended to particular areas know-
ing that they are going to be uneco-
nomical. That don’t take that into
consideration because they need the
services. So, what really needs to be
done? I[n tis connection [ would
like to say that the basic suggestions,
the original scenario or the original
idea that was mooted still holds good.
We find that the public sector today
is going into all kinds of trivial areas
such as producing bread. 1 think we
have a public sector company which
produces bread. There was a time
when it wags essential. Now there
are many other companies making
bread. The public sector is  running
hotels. Now we don’t need the pub-
lic sector in hotels. There was a
time when nobody was willing to put
up hotels in this country. 1 remem-
ber that in the beginning Ashok Hotel
was private hotel. It wag taken over
by the Government and made into a
public sector hotel. Today, hotel in-
dustry is not an essential area. Why
are you there in hotels? Now the
public sector should be involved in
higher technology or in areag where
no one would like to make an invest-

ment. It should be an area which we
need. It should be an area of the fu-
{ure. It shoulg be technology of the

future in which people are not willing
to invest. Public sector should invest
in new sources of energy. Public sec-
tor should invest in the field of infor-
mation or steel industry or genetic
engineering or bio-engineering. That
ig where the public sector should be
involved in. Those are the essential
areas which today require high invest-
ment, These areas give a minimal re-
turn at the moment. They will give
you return later on. These are not the
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(Shri Vishjit P. Singh)
‘areas in which the businessmen are
interested. Therefore, the public sec-
tor has to be involved in these areas.

" We neeq to realise the basiz philo-
sophy pehind oup public sector and we
must implement that philosophy once
again. We must take the public sector
out of the areag where it is involved,

.de.invegt from there and divert its °

funds gnd channelise them into areas
which are essential foday so that the
pubic sectoy fulfils jtg proper function.
We have lost sight of that function. It
is not a holy cow, You cannot say that
it is a public sector company and it
will always remain a public sector
company, We have got to go into other
areas.

After giving you this  small  back.
-ground, 1 would like to chalk out a
broad strategy. How are you going to
make it accountable? How are
you going to make it strong and
responsible? It san be done only by
allowing it to accept and take respon.
sibility. You haye got to stop this
interference hich goes on. This
constant interference which goes on
by Government has to be stopped. I
would like to emphasise that all that
the Government or the Parliament do
1s nothing but to criticise the public
sector, Parliament does nothing but
criticise the public sector without
understanding what is it all aboutl
What does the Government do2  The
CGiovernment, instead of acting as | a
watchdog and giving a support sys-
tem to the public sector—ihat is what
the Government is supposed to do—it
acts as a gate-keeper. It says, we are
the gate-keeper, we locked the
gate, this gate is locked for you and
you cannot enter. That is not the func-
tion of the Government. The Govern-
ment hag to act in giving support to
the public sector, We in Parliament
have to understand what the public
sector is all ghout, There is the
Boarg of the public sector. The Chief
Executive Officer, for example, of a
public sector company ought fo be
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selected by the recommendation of the
Boarg of the Public sector. Why shauld
the Bureau of Public Enterprises select
the Chief Executive of a public gsector
corporation? Why should the hon,
Minister for Finance say that so and
so is going tg be the heaq of the pub-
lic sector? I don’t see that that should
be the case, So, the Board itself
should be responsible. The Board
shouly select its own Chief Exccutives,
I do not see the reason why vacancies
should exist not for months put for
Years on eng in the publjc gector en~
terprises. No vacancy should pe allow-
ed to exist for more than 90 days. In
fact, all vacancies ghoulg be rlled 90
days in advance before they become
vacant. That shoulg be the system.
We should not even wait for the post
to fall vacant. We should gnnounce it
in advance. There shoulg be latour re-
presentation on the Board there should
be private representation gn the Board.
Let ug get experienceq people, know.
ledgeable people who can tell you ‘what
it i5 all about, and make them all par-
ticipate in the functioning of (pe pub-
lic sector.

Now, Sir, let us take the funct.oning
of the Chief Executive Officer in the
Board itself. They must not just work
for day t{o day. They must plan. There
must be a proper perspective planning.
And this perspective planning cught to
be of two Jifferent kinds It should
take into conside -ation the support sys-
tem, it should take into consideration
the poljtical scenario of the policies
not jus¢ of the Central Government
but alsg of the gtale® Governments
where they are functioning., Today, I
fing various public sector enterprises
on a collision course with diflerent
Stafe Governments, They must take
into account the perspective planning
of the State Government itself, the
priorities. the political policies of the
State Governments, and they gear
themselves up accordingly ang work
so that it creates a healthy, conducive
environment. And in that process,
they mus{ become more public. There
ocught to be a sirategy business plan
of a three year for the future. Make a
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strategy business plan of three years
andq make it publicc, And the annual
operating plan must in any cage be
made public. And those are the areas
which the Parliamept should debate.
Parliament can sit and debate the
stralegy businesg plan of three years
ang the annual operating plan. Those
strategies are the ones whicp we ought
to debote in Parliament and we ought
to debate then their performance based

on those strategies, how they succead-' -

ed or failed. And we are npot an audit
and accounts executive that we should
sit and say why have they made so
much profit and why have  they made
so much loss, That is not our joh. We
should be involveg in a different area.

ANy HON, MEMBER:
job.

SHR] VISHVJIT P. SINGH: Waltch,.
dog job should not be the only job.
(Time Dbell rings) T am just finishing,
Sir. Basically, what [ am trying to say
is that the role ang the velaijonship
ought to change 1In our role we should
not interfere in appointments, 1 see
everyday questions peing raised by
Members of Parliament where they
are saying. Why gid you appoint such
and such a person to this post or that

That ;s our

post? What is his experience for
p that?  That is not the function ot Par-
liament, That is not our funciion.

Our functjon ought to be on a slightly
higher level where we actually get in-
volveg in asking: what wag the kind
of perspective you had when you had
put up this or that plant? Why did you
make jinvestment in that particular
area? That is the kind of perspective
with which we oughi to function and
not the nit-picking of individual appoint-
ments ., And furthermore, as 1 have
mentioned before, T am going lo take
two minuteg more, what shoulg the
Secretary of the Bureau of Public
Enterprises, or the Public Enterprises
Bureau be doing? They should be re.
viewing the strategic business plan
ang the annual operating plant. It
should act &s in inter-phase between the
public =2ctor company and Parliament.
They should come in-between us and
the public sector company concerned,
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They should act ag the financiers of
the public sector company. They are
the ones whg should pe recommending,
what kind of finance should be availa-
ble. They are the ones who should
inter-phase between them ang .the
planning Commission and they are
the ones whp should be infer.phasing
for the annual meeting and peyond
thig they shouly have no further role.
The rest of the role ought {g be left to
the individuak compapies ' themselves.

And, Sir, the major thing which is
lacking is public participation. We call
it public sector. But how jg it a public
sector? 1 think it is only Government
sector, It is not a publiec setior. Which
member of the public is involved in
the public sector? None at all. 11 is
about time. . . .

AN HON, MEMBER. The President
of India,

SHR1 VISHVJIT P. SNIGH. The
President of India js in name only.
That is not the general public, I think
that 25 per cent of the public sector
shares ought to be sold to the general
public. They should be in the hands
of the general public itself.

Ryt meew T auiEans
FITT |

s fazafsw qufam feg @ o,
FATAIE WEAT TEI 25 EHEET
ITar sy gifesw g

AN HON, MEMBER: Whicp type of
pubnc‘_)

st fasafwa oeAifaa feg -
g W FOF JEH F &L Y
qA7 AR &, d QUL AGY
g1 S gt 9X 93 FT A"y ar
¥ gAg €, St Agl, afes S o
qT Foq ald 2, ITRT awa =g |
fdt sediegma &1 7, i oY
# oA, fFEy wd & WY, was
T Fgwm TEfEsma #1 HK
IRl o UF WAl @ R qag
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[+ fazafaa gedifsia fag]

T 3 =ifed | gg ardar, FEA
gt arfzd B fodt & g A ww
P & SwEr FUT giesw  wEY
gRiY 1 25 Wradr gl dfsad q¥R
FIY F AT AW FAAT.H IHE
=ifgd, fawn =1fEd )

AEAAT  WIER . TEATRS
fowd =rfed |

st fawasla gqeiifsa  fag
<} trga g _AF g & e
W &R & dwe g oAl |
STET dEx WY fow & AW )
zgT g fa S WA gresd & Witew
g, ag qfeas ¥ gEv Fifgy | A
ag wfzr afews & gt a1 =W
ST & UF wga™ g fF
g  gHTd FEGAY g, U@ gWI
ofsas aex @, ag eank fag &
FX W O @ g zax fag
FT F JFd &, 98 dIg Gt |

‘There should be a certain visjibility.
There should be g certain openness.
There should be community awareness.
There shouly be involyemienf, And

there should be public debafe,

I3qATERA (1 A AFHTA A1ALA) ¢
T F§ weer G aw @ &
o SEr § aifad

ot Tagazrm  spavE swa
(qgrqg) : fggr wast & geer

T dd g |

.= famfwy geifaa fag
q% T T T @ BF B sresy
a9 qar g 1 F s s
aﬁﬂ'{rmnﬁfw I8 FET

”_1

H&T@WTGWWN
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¥ fM@ & ar saw  uife
gt wifgd 1+ afe ofsas @77 amw
sAar & 319 F fad g, 57 ufaw
dam x5 faa g Jgiatagy w9
mifee glar & A AW T FT F@l
FE U Eﬁﬂ?ﬂ%ﬁﬁ TqY ST
el grn ar # Fgar § fF afews
7T wgrEl Wi @ ardr
ar 15 B gl g )

St fRsaUT WisaT ®EUT
qfger @ mifaw A7 awa g0

= fazafeg  Tedllsa fag
gf, afaer 2 wfas T g9 §
3% qfeqs §¥X & Sifre 7g Tifegq
afz ug ofsss FFx sgw U
gam & @8, grea 9a| & 93 §,
W =W Sifre see 49, 3§ g
a3+ ¥ Al & F§ FT gEAT
e FWI § | g5q91% |

st A wiw faa o (fare) o
IUATAT  HErRd, H Wew 8§
f HET wgRT § U AmE w60
qEA g ™ ogEw w mreafw

%'wamgur*amm‘
EFUTEﬁaTE{ g foqar @ar g @,
HIA QWL H AT FH  d ST
JeE FL I dTa KO F g
Jeaqg w At fow. 3@ & mwr
faar 1a1 § SAF) FEET WX I
F R A TH GAT ST I
ITFT A UEGHET  FE FdT |

Ff AT AR Nt www Ay
AT g g awz arg f@r ok
3T A AT & q1 &1 98 uHiigarT
T 4 fawr gaR M a@ g g
AT | T T T E T Y o
faafs o ok mifas  fagas o@x
ERTT &9 (Faar gareq & v 2,
g faw @Rt @ oW g o
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'@mzﬂ?w T ey
9t fF §5 ¥ Syaeq SELY
AT X FT AT AT TH
IAFT Y IS FoT AGl
T YLET  F Fg @l
& & 21 smma &1 g™
q ¥ MFT F ARG AT HIX
& vray, @EeT g & weay,
fora o9 foa #r asaix fom 27
dr 9t ar s aen & o E 5
wmmﬁ’rmr@rmma@,
a1 =T Freafas feafa @ oar
am f& oqFer T fRaar AEC
AT B\ 21 T I AT AFA
qTATAT A HIAT & & HiGger AT
awme At oty goo AwrE S
24 W Fy AT g | Gl
qmﬁ-ﬁngm“ra:wgaaaﬁ AES
YHW d60 9Eew agi a4 g 1 g4l
FET F TEA WEFH tr“rﬁs'ar =i
%mzﬁtqamamamgq
?@’fwﬁrﬁ%Eﬁ@r FqT
T &, A ARl qEE difedt
ﬁa@r% qEATT A FT-AT TR
v Hw oofdwfld w1 oA gx
® & I g FH AT g
IuF AR GH AT FIW B oy
T | FgT 9% SEE QRS Fr qrarar
Gfrai @ swifv w@r gamr ar
aa‘raa%ﬁwwﬁaa‘s'mw’rt?f@
gT wiew o, 7 g of, 7 =yEEx
ﬂ‘rﬁt#g’rweﬁlmwﬁ:ﬁ
#§ Sl weOAE A spgem @y
2 9y uF T 9 afafag e
Sy W # faard @b &
agr?f'gq @ AE Fowq o &
ELS

Wﬂwgﬂﬂ,ﬂp
@wﬂ,%”,

-—

¥y

sga—,wirf EIUEE CO B L £ 8
g ar A Tg | S OAEA T
e o 1§, A W =a a3
g S Y zar 1 dfeT uw

a7 T g AR @ a1 fam
mmmfaﬁ%awrﬂ#ma
- T g g ad # @ a9 qf@r
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%ﬁammﬁaw

7y fafess & Era‘r g d

SIEECEE ﬁrmﬁ #y Mg 7 fag
BT @iaE WX 85 aq A T
UG g9 FA AHM F AT &3
U ¥ aql @ WY &, faw we AR
T w4 AT @ g AR w W
g @fsq gam a&@v wr FT 48 §9
fearg &t faar) e & s 9w
TE K g% WR, A TF AE I
SITE AT A&t H 7 A1 qer qar
¥ g e #e Har am g,
q.FdFL qAT B, T AloTroHlo
T dlodlo w5l &, 43T aF fF
1T T qoft WY T owiEt #
Ty g s oqE wooamt
Zrad fa@l‘% T W g ark

aifg = ga %\ 3 gEs *3-
“tar foror &7 2, ady qead for 7 g
RETH[ WX galeal F1 GRi=GR a8 7
ST A F 1 3@ |7 T § FTH
afa ?é g 1 qg 9k g8 1 -'fa"r
FT |41, 1 ag §41 a9, 1T
nEEr wrg e F5aH aE qrar
FINE & Y geF 77 div § VI
FT sA3LAT T | I8 WA THE €
i T vﬁ fgrgea@ ¥ & W30
EHT gFT F 1 HIHC FT A qffga
a1 fv Gl qicfeafa & edr, wdr
HIT 330 4 &9 JHIC F QW SIq59
FRGT zfr« G qret F1- quiE

7L AT Ag 1 "L Ay AlE sﬂ wA
qE A0 & g0 GG WF AT 5 AT
ar gl q.r asar g ! UF qm £GET
EIar A0 S @Y, IART R FIA
W | 37 w4 W4T a5 w4
frar & 1 wivad &0 W R | w4t
fagaisia off, ¥a @&F & AEAAIT
gzeq qfsws A2T AT qEEe qRT
F wAIT FYT WL F q | WERA,
nrs ol @939 ¥ oF @R @vEE 490
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[sf fwrer afa fast)
t A g F FIr A w4 AR A
a8 J5A o7 faeelt & HIT F=q I
SEqIZ & FYT 1§ FAvEH 4G §

“(a) what wa¥ fhe monthly ave- -

rage income of Delhi Transport Cor-
poraiion from a private pus before
the strike in March Tast? and

{b) in what manner it compares
with {hat during April ang May last,
after the strike and the reasons fo
loss, if any?” :

The answer is

“The average monthly income of
DTC {from a private bus operating
under the kilometre scheme was Rs.
23,537 for the twelve months’ period
betwesn March 1987 to  February,
1988.

After the sirike, there was no in-
come for DTCfrom any private bus
as the old kilometre schemg is not
operative.”

SR, Slo Aoyle FHATET ¥
TITH AT | 29T g6 AAA 4T §9
aF 43y ¥ owa g2 o ) _gwidar
TR F GEE FH gg fear fE gar
e g1 FRaiiEl #7 agles #51
feat + ST sEtes R F g1
ATHIT 7 a1 fEgr ? feenie o0
RIS TR AT AT 40 AT &9
TEAT AT & JFL @ & 1 &
THIT A, W3T € a8, drgac Hifawi
Y g @Al 1% § | YgH  Fidae
afeg 4T WAz q9 9 [T TEFT
sdar ag giar 41 & o o #lo
THY TET qH.F w ff Hivag dar
TFY @S § S 47 | (ana
w A ) ...

qiegr v ST | ger @ifway
arEat g 1 feFr IEE o o Hio
=T gIal I, IENH FeF2L Yo 2o Hio
FT AT 97 1 AFFES TAHT FTFHaA
ETEAT @A AT HF ¥ gl WA @
feFz o A9 HHG F1, FeFT ¥y
qIZIE AW FT| Id I Fi5 wfadsr
el Wl ) Sgd U0 3+ (&1 § Ot

.
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9T FT U GIETE G T
Tar 3 ) qar dr 99 f5 aggmdy?
§ fom=idt & W FgaT AT@ET g
fF za9 ag Sz X & fAy CF-vg T
YT 8 OF OF wig ear g8 o a8
g1 20 FUE 597 FT g8 A5 AR
faeell & wafai &1, feret & arfadi
1 qA1Z fwar ar 2@r & 1§ i
g Fgal Aal g f& s gy
T w-dR FA | waAr o &
Tg~ ARl &7 widtas @<l gem 7
AT HTMT FT A9aHt Afewd &
STIA | GIFIR &Y AF F A,
fazelt & Haw ¥ a7 wifasi & 20
FUT AT g7 TFL SA7q0 & &9
nea1aR fwar star § ar a8 g
gqu WA W fFa awg a o w3l
ZRIT Ag aRAAT 7 QT Sl GFAT §

HZ1Ed, § ALY § S{IS4HT F1gav
g e o &t g4 wmEml & Wl
W@ G F FRO HT W g G
FuT THFN Hrwarw (Har, Iwat Fioareay
F1 GRAT, IHT GIAT FT FAT HGT
qEAIET ? ST gark AT AN A9 W@
¥ ag §Ig9 [ ST A &7 GHATE
IEHT 3@ FL F wgl FAAT ST @I
F g7 AT goorg FIAT AEAT {5 gHIR
e & fwg, qfeam du F faa
ot F@ F fHT G R RreATHAT
F7 < § fF ariHT #= a5
ST Wi & afes § AT SRaT §
7% ®ETx gAAT fAawEl WX TEAT
fafa= & ws & & 7g 3uewT Faw
#7 FHE ASHT F UG AEl & W@y
¥ wiaw wfeg @i F1 W A
gamr & 1 ¥m & W oF fafq @
SET FAE FT GIFIR Al g T FAET
RIS AE E qGl B WA LA
wiEgw & w149, fegrmg & ®9 wem ¥
g & & ag T W T qY I
F¥ § aftne oigl H0W ¥ fad WA
2, agt FHE Yl w1 agHa B, aear-
%7 T FT § S WA wEEqi o
¥E WigH &1 W@l & I WRWi F ;Y
L AH &, qwe g, fiwemd
g2 TR WM A+l ag Wo§ a&r
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FrSAT TETF 74T &1 W g at I
farqg & "T THEET Jew@ FT
goAqy fa=ig & @ s 20 a9f &
dza qET FAEE T 9F 997 gF
wfea wfirie wd el & 1 § gemr
agar § fF G938 F A’ U+
WA HG FIC FF A @EHw FT
F fagre & =H & & ) AT
a4t aF “Iq wg@ qET A (G
¥ ogadt wAT gT w0 &, 7 @a  uv
faqst faw @ & & :@m F fag
faaelt faa @1 2, & a™@ ¥ gred
¥ wrat & faq o fma @ 2
M & ARAR F fawet {a W
FAAL /T FF-5Q CF Fgania
U qHA GFL BAR A gHI &
FT OF-UF G T DARCHES IFH
& g anAr g fn Jg w100
qF % W Froefz g g3 ar g
@ @hwi, g Fedr s ufaw
g oWl =y aft g5 § | arad
# migwEaar gv a0 9§ {5 agw
qMET FHI gl a1 IEE AHIT A
Ty gat w5 Aeqg & fas giqamn
# @ & g st ® R we
Ft GIR( & el § 99 HwAwi B}
1€ ur fefoag mafy g1 arfgd 59
WRA0 F wqifeq w0 FAwA AT giar
=ifgd | Wi fAgr ysdl § qqrd
fears 3 & 1| mav adt feafy Sady

& ar w41 i faee gu wsm gEl
TS & qRA @ 541 & g5 | 48
gFd we fagiz, ST W3Iw, weF
W_W IR URFATR F fea@rd ¥ wr &4
% 3% fqal § Fga1 9gar § 5 =g
qg § ogl AC-FAG @R § o8
afed T @i wg SE @ 2
affm @erd WY & @ W R &
faz et sifgdr 1 =T "R
fafas &1 o & 1 F509 g¥wR fas
FHr g w1 2 i 3@ oEifidee
faw sm@R 4 F gif @ @ B gy
agwfs g%e At got swar g 5
T @ &1 o fraz | e wgar

FFR feard I §, wrag frard

[31 AUG.

——— e ——— e

1988] Bill 1988 514

gar € v gg g fygdt sedr 59
2w % fgR 9T § gL s SEwl &
TH A FT FERIW O | TA WeRL
F W § ARG Far g o)

SHR; BASUDEB MOHAPATRA
(Orissa): sir, I ris‘e to support the
Appropriation Bil, but 1 would like to
submit some of the programmes for the
consideration of the Government. In
whole ot the country, you  will sece,
300 districts are industrially back-
ward. In my State Orissa, out of 13
districts 8  districts are  industrially
backward and one district that is
Kalahangj is no-industry district. So,
Sir, priority must pe given to set in.
dustries in these districts, Regarding
sick industries also, their number Is
increasing day by day. In my State
15—20 per cent industries are sick, but
sufficient amount i5 not being given to
the sick industries out of the  margin
money scheme which has been consti-
tuted by the Government to finance
these industries. The per capita income is
low 1n comparison with' the national ave-
rage. Also the Central investment is not
coming forth as per the demand of
the State.

In aorder to provide employment to
the educateq unemployed youth, more
public sector undertakingy ag well as
private industries should be set up
in the whole of the country so that
the unemployment problem could be
solved very quickly,

In this connection, T would put
forth some of the schemes which are
pending before the Central Government
which should be cleared immediately,

One scheme that the Government of
Orissa has given ig for the establish-
ment of a sponge iron plant at Daitari
by the Industrial Development Corpo-
ration which is pending with the Cen-
tral Government for clearance. The
original proposal for a second steel



515 Appropriation No, 4

[Shri Basudeb Mohapatra]

plant in Orissa had been held up due
to constraint of funds. My request
js that thig sponge iron plant at a
cost of about Rs. 600 crores should be
cleareq immediately because all infra-
structural facilities are available at
Daitari and the State Government is
committed to provide all necessarles
for the project,

My second suggestion {g that an-
other proposal for the establishment
of a nitrogenous fertiliser plant at
Paradeep is pending with the Govern-
ment. When this plant is set up,
about 3000 people will get employ-
ment. The cost of the project is about
Rs. 600 crores and it 1g proposed to
be funded by internal accounts, bor-
rowings and credits. The raw mate-
rial required for the project is avail-
able. Letter of intent should be issu-
€d by the concerned Department im-
mediately.

Messrs Himdai Corporation of South
Korea’s offer for the integrateg deve-
lopment of Paradeep port is also pend-
ing with the Governmer®. The deci-
sion has not been taken. So the steps
should be expediteg for the implemen-
tation of the project so that Paradeep
would be an ideal major port in the
whole of the country.

As regards the edible oil, I would
like to suggest that now we are im-
porting about Rs. 850 crore worth of
edible o0il every year. The National
Seed Corporation which is working for
the development of high yielding
varieties of paddy and wheat seeds
must be adviseq to develop the oil-
seed also. We  must be self-sufficient
in edible oil. More amount should be
allocated to the National Seed Corpo-
ration to take up this programine.

Priority must be given to comple-
tion of irrigation projects which are
under execution. More funds ghould
be provided for these projects so that
we can achieve our target in food pro-
duction.

[RAJYA SABHA]
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Ag regards fisheries, I would like
to suggest that some projects which
coulg be easily taken up in the coas-
tal belt of Orissa are pending before
the Central Government for clearance.
Infrastructural facilities are available
for the construction of fishing har-
bourg in the coastal belt of the State.
Proposals for fishing harbours at Pa-
radeep, Gopalpur and Astaranga are
pending with the Central Government
which have not been cleared so far.
About Rs. 42 croreg are requirdd for
these projects, whith can be released
in a phased manner so that the State
coulg tulfil the target in the marine
sector. During the Seventh Plan, em-
phasis has been  laid on developing
marine fish production from 45,000
tonnes to 1 lakh tonnes in the State
of Orissa. Besides these fishing har-
bours, landing platforms and jetties
are to be constructed for the benefit
of the fishermen of the State. Suit.
able sites for jetties are Bandas,
Hansne and Talchnan in the district
of Cuttack. About Rs. 30 lakhg are
requireq for each jetty. I would re-
quest the Government to provide the
requisite amount to the State Govern-
meni for this purpose.

With these words, I support the Ap-
propriation Bill.

THE VICE CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA): You
have replied to Shri Kailash Pati

Mishra alsp you have covered his
point.
4 00 P.M.

ot fwaw A1ER (ITAITIRT) : ATA-
T IUTERS oY, WG T "iAd
fifer & g7 fawET & oo fafam
(Feriw 4) fadaw, 1988 T HTHT
FY AR § Sega fFarwar g Hgawr
syeare fatg FaT §

s, @s Aty # gafag
FLW ZfF 28 71T 40-41 Wl
Fama7 g du A HgHT @l 2 |
AT @@t g, IEA adr g, AETHT
CC A e U L AL L
TUEYT FT g FHT gA  «@gl F
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Y jn’f'( qH # dwal ¥ fea-
T FageT qfg g £

| sraife aent (ITTIRA) 1 W|T
adr =1 darare §gr g )

St € T A1aT : H FAY Far
qFY, Fg W oqaar W g ) §a9
Wiy feafs ag &fs gw qw A
Gar $B w7 @pr faer @i W
o SOFTHF SN FL Q@ F AR WA
HET FTAT 89 33 W &, a4y AT
FAIET T HTT qGqAT FAT ST QT F |
gafar § ga fafagir & f4a @
HET AL g, afew WMF wreqw
§qTR § Fgal Al g gewie
B mad ¥ oAy W@ F AT g
afaw gF &8 @ v T

Y, Arg4t SAFHT qrsat
FUAT AHT T 77 @ E HI wrSAS
qaafts  disar  wfwar #@ g
gL AE, IR AT A=
§OY TAFT GHLAHAT . F1 HIT @Y
gy &\ fa<ftz 3§ 1988-89 F
gy ¥ 800 FUS TIF &1 WIeT
qr WX wF FOE 150 FUS W
& S arEr wega frar wa
qgt 2q 3T F AT feafy w1 MGF
AR AT Y AiEEaEy "l
gagear & a3 ofEwrgs g

asit amAr geer pfa F Qe
FFg RG Hgfy FarR ¥ &
Fear Fgar § fr feer o1 3w Y
grad ad qd qa< gl ardr o9
T for Ffe THET FT oA TG
gft &1 FAEw /G ggwm, A AW
g=fa 7df 2 aFA AT 40-41
aut & #ee z@ @@ ¥ fw a@
aTs sqT9 wel f&ar g

wew feng oF agd a9 wd-qEEl
gCE | AFAAY, SN UF [T
- ey me &Y AwA’ fodr & 1 9ad
ggia faar § fa—

“Agricultural output in its widest
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sense ig the basic working capital
of the nation.”

HFISY, ©3r d9aqtqy isaTr §
FIT 74T fofi—

“One of the important .agricultu-
ral strategies was to make agricul-
tural growth not only an instrument
of maintaining effective national
food security but also a catalyst in
income and employment generafion
in rural areas.”

REqgd, §AIT A /AT quAr
Afa # A eawm frar gan, @
HIHT F1 WM T Aewm F1 o7 ar
fadwi &1 WgaTsi gD g, A
FIAZT FWT ugaT WX F g HNAIG
faq 4a1 Sl At TH GW F W F
g% 9% AT 4Sa(, fyaH  Faq
FA @A AT I wHwAE faw
7qEY ST F E !

H¥FOET, 6 2W AT S IqW
2, a8l & &t Agadt , e aER
& fHFFRUA F FTC0 HIT §IGFTT &Y
Afwsas  #7 asg ¥ @ WM W
TrEy W@ wer &+ fEwE W

Aqeqr wwE S 41 GTHFA

™ T sgr wd) fEUT W Wy
feafy ag & f& Faq 30 afamm
qfggz & fgar @ drar § W
@&y 70 wrgsr wqf qEr g fug
gz faarg =t & <idt | 64 qEE
9T WHE F agHL T A g
HIFTC #g0 &1 gaeqr «gl T QA
W R, oAy g w9 W@ §
o feami w1 fasedr g0 9T
& 1 W fawrd Wi faoelt &
JFeqT g At d9r € FAE
T dis #Y AT G S| av
g9 ¥ SNEY  HI9g Fgar | HH-
dr fao wal Wt 7 g T AR
giwgr wufae § w faudi R1ag
M FIEGT, FEA TF IR TR
HT W7 AT § | 1984 F 3w AW
FTUTR FoHEd F 1 WHEE A
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[t fmaa Aa)

WITT § & 1984 € wfA AT
ferr H 2103 F. . W& 7
5274 %. Y., SSAOGr H 3866
3. Sy., wat & 3090 F. .
Hi fagadm § 2743 %, i,
gfagi &0 TAL @ g 2175% 9.
wiv wad fEeEam B @l Y 2103
F. of, AT A wHAT Wiad G F
SqET wI W § 1 Al Hwggrar
fF aft zfe & AT & GHRA
gqiA fear giar @ W W W
gz w0 I T4 WS FA AR
uTE i A%E §IRT F T Al
FXA( G20 | GEAIL, WT HAQH
AMY 40 TN G g w40 g, I
35 Mo W §E W & WL 15
HUET, 1947 R LR T A
& wrsnig ML AGT gHC AT g AR
T F FOG AT WA ATRIE
mifes feafs ¥ T W R AR
FA Fr ogwz 637 F@ § AN
3IqF FE A gF57 7L WE FA A
frgror 3 F f&C | wWET@ER, AR
figfy 72 &fF 30 FooiEa |
T FT@H P IEEA F, AT A
geifeq mmAl & weat W oagd
T2 g1 war & | WAL @ WATH
FZ AR FH FLEFAT qT TELEH
qw F wi-amaeqt Fu-ow WA g
&l 1 AfFT wRgaY, # fHgEaAaa
¥ wgm wEgar g 5 oag e At
gfrafgal Y AT § 1 FRAET &
qaT A1 O @ 1@ ¥ 99R
am fat g I @AWW ag
FERER a@rdr T @ @Wrog ok
fegm ¥ @3 § 9 IEET Q@
g owrafteve T #F 45 ¥
T IO & FI 3g%!
qe @t TEl M o9r W E
YA, TFIL T A FT W 173/:
Ty ag fFar, fooell &Y wmHe
300/ ¥4 fwew fas @ g,
ghomm, o3 #I I9< a3w &
qT 250/~ ®qd few g faw @
%\ AET, SO WAM ¥ gew
Ay hﬂfﬂ'ﬁﬁm %%Ena'(a
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¥, agi & By dwrfAs) FSaAE B
e fawmEr @ g ¥ ST §
Frez faaar agar &, =1 faqaramEn
2 fpara &1 @1w, wgAq-ww, faue,
g g9 1 T fagrem @t &t a8
AAT 200/ —FIT FIGT § | THIAFIT
gfg fFamA  200/— w997 FTATIA 9X
gt AT AT A GYFTCIG! 173/
T O\ THE Y wIedl oS-
g5 Agl geft a1 wiK aur gl
gark At fawoadr Sto&w
T I FT F9E IEqd AE FGA
al S F47 FE, THH GRS TEH
faara o1 1 faweq @A ?
AP REY, UF  IIMEIW AT FTqH
a¥g § 3T I1IEATE |

JgaATeEy (s @@ Sw™
wwmEm) ;%R ST

s % 7 Q1 ; AT, § T
FIQ E, Afasany af v

Iqqareast (s ww  wwmwm
AMRAY ) : FAFT 9T FaA 4 (AT 91,
& 92 AT W qwif § 1w fuAe §
SUTET qAT &Y AT §

it A ataq : AAaT, § AR
FLE §, IO F& Faqa Qe
T §ax +fEw | qregET, 1967
# e feare xRt gdenr Tigan
a1 @1 200 fEezw mwx g a9
A1 91 A ag SxeT gdadar gy
o 1986~87 MT 1988 H 550
YT F@ 625 fagest w7 foane
g ITW & W 9 7 frar I
T 9T @ & 1 qraT, § #weE
AeH § ANE 59 /AT S §
TOT AT dIgar g {5 g wa-
AIAGT 39 W & wwa< 41 qar
FLR Y U AW @R F oW
W oSO agr @ § ! wRIem
Y ¥ S 39 ¥y ¥ fAg WA
A o, g M e F oz f@
St difs & N o wile Sed
=07 fag 7 fom Afa Y gy ar,
R A« faw w6t St 5@ Aty
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q¢, I FEAFA T AT AT a0
oA agar aAifw gRar ® Frf aH
gYaq A& g, AFEAY, S tgsaﬁ *
T ¥ T fwadr g, IfFT TR
faa wdt oY Wiz gFEr wAfE
fraaEy & el aq fAwadrd
dur AR ¥ afer Fr@W Al WA
Fzad & 1 AGIHT FHIrg AR,
FILGA AITGRT FI$ AT AFT I,
sy & @gr fAagar #wiT FEEW
FoaT A IQ ArEww WIT T
Y g7 EATAA & a’rgfa'mfr
et ot g g, faad =a g,
g g et F mt ¥ fawadt § )
AIT 39 X X geftamar F o
¥ 3@ ¥ A, T9 AT FEETAN
Fr wifgw # oF fawx 40-41
qrel # AT ;S AW A A7 IL
TATAT A FAT |

qragT, § SqET NI qEl AA9v
qIEal, Faq UMTF ATHA J IR
¥ g W1 AT fowa § &
eqrA 2 Afwr  wg AW g &
feafs garew Y ML) /O T
Folx ot A fae war St §
FL Q9 & AR T oW g9
Falt ¥ | W@ gWE F A A gA
AT T T W E ARIHA FEF
faw =T wraAE gg Aqeay sy ¥ FE
Y ;AN g { W FE O\ AT
Y gTHTT ATHA g ST F dT
F O AT AAET | A W@,
safE 6pp FUT TICT *Y ATTHI-
ferg v oA gE & Sl AT
¥, fermm Ak oifFam & aEY
¥ =ik sad w98 afawrd, w4-
arQ, gfam ¥ &, qum Ew atm-

far w@ & 1 fex ag o 9@
T Fy & FA4 FoO0 7 qA0F
N wifs swaeyr F} oFEE OFY
Fan ?
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ArgaY, Hfaw g\, s
TEA & A% F FE & 1 F ady
FEAT ATgAT g f% ag IIT AEG@Y
fagg & + 3@ @39 § A AFTAT
F AT - g g IAT g
Ig HIHL 29 FU Gl TATHN
g2 AMT &F, THo Udo To F,
7o ficte ¥ | 3 HIAT UF Tre
fam =rar a1, S A9 Uwafy &
oy @gfa & fag aga Rl &
dfeq sgr g 1§ @ FFwm f5 am
FEIT TA A & AT & TGAAT
W FEAT qEH § | €F IE HAT-
ga a1 AT F ) -

ArgaY, @ WeEl » gy #
W 30 yag o fafagarr fagas
A &, sEFT favw #T w@rg o

3259 sqm (o) aea TE™W Wig'q):
ot gfe fag | mafeaa « oft srevd) s

SHRI ALADI ARUNA aliag V.
ARUNACHALAM (Tamil Nadu): Sir,
T would like to say a few words on
the Appropriation Bill, 1988.

The Bill is supposed to authorise
the appropriation of Rs. 1,500 crores
for 23 services. Nearly Rs. 440 crores
have been allotted for transferring to
the States and Rs. 100 crores have
been allotted for industrial develop-
ment. Another major element is Rs.
36 croreg for the Ministry of Petro-
leum apnd NWatural Gas and Rs. 25
crores for Agriculture, There js no
difference of opinion regarding these
allocations.

Since I come from Tamil Nadu, I
have to say something about the in-
dustria]l position there. Some friends
from the Treasury benches have been
repeatedly making  allegations that
after 1967 there has been no indus-
trial development in Tamil Nadu due
to the rule of the Dravidan political
parties. I put one question in 1986 in
this august House: How many big in-
dustries have been sef up by the
Centre in Tamil Nadu in the public
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chalam]

Aruna alias V, Aruna~

sector since the year 1967? What are
the detiils, along with the sum of in-
vestment, value of production and the
number of employees in these indus-
tries? The Minister had given reply.
After 1967, this Government has start-
ed only five new industries up to the
end of the year 1985 with a cost of
Rs. 336 crores. We can find in the
reply of the Minister, for Salem Steel
plant Rs. 162.88 crores, Tamil Nadu
Pondicherry Limited NTC Rs. 47.23
crores, Ranipettai unit of the BHEL
Rs. 44 crores and Seamless Steel Tube
plant. Tiruchy Rs. 76 crores and the
International Airports Authority Rs.
22 crores have been allotted. These
were the new industries they have
started. Of course, they have allotted
for some expansion of the Plan. That
is a Qdifferent thing. Sir, non-coopera-
tion of the Centre is mostly respon-
sible for this state of affairs. What
they are saying in every platiorm is
that the Centre is not at all cooperat-
ing for the industrial development of
our State. If you go through the Plan
assistance from the beginning you can
find how the Centre is reluctant in
giving assistance to the State. Sir,
except the Second Five Year Plan, in
all the Five Year Plans, the Central
assistance to the State is lesg than the
national average. I would lke to
draw the aftention of the Minister in
this connection. In the First Five
Year Plan, the national average was
Rs. 22.31 but in Tamil Nadu it was
Rs. 13.64. Fortunately, in the Second
Five Year Plan it was increased to
Rs. 29.17, the pational average was
Ps. 25.41. During the Third Five Year
Plan, the national average was RS.
54.65 but the per capita allotment to
Tamil Nadu was Rs. 52.72.

SHRI M. PALANIYANDI (Tamil
Nadu): Sir. I want to bring to his
notice that last year 1987-88...

SHRT ALADI ARUNA  alias V.
ARUNACHALAM: I am dealing with
thirtv-five years of history and you
are mentioning about the last vear. In
what way it is going to help? . . (In-

L 4
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terruptions) . . . 1 am not yielding, You
know very well, Sir, the States are
classified as special category, non-
special category, Group B & C. As
far ag Fourth Five Year Plan was
concerned, Tamil Nadu’s average was
Rs. 31. But in ‘B’ category the aver-
age was Rs. 38. As far as Fifth Five
Year Plan was concerned, Tamil Nadu
was allotted a per capita assistance
of Rs. 28 but as far as Group ‘B’ is
concerned, Rs. 39 wag allotted. If you
add together A, B, C and D, the aver-
age is Rs. 24 and RS. 43 respectively.
But our State’s average is less than
this, If there is lack of assistance
from the Centre, how could you ex-
pect industrial development? The
Centre ig mostly responsible for the
underdeveloped position in  Tamil
Nadu.

The Governmeni has enforced the
Compulsory Jute Use Act. Actually.
we are not against it. We know that
1t is intended to help the jute farmers
and jute manufacturers in West Ben-
gal. In view of the elections this Act
was enacted but who has been affect-
€d? Tamil Nadu has been seriously
affected. We have plastic bag units
more than seventy-five. Qut of ge-
venty-five, sixty units have already
been closed. Not only that, therc are
more than six hundred units in the
country.

SHRI RAOOF VALIULLAH (Guja-
rat): There are three hundred units
in Gujarat alone- and half of them:
have been closed.

SHRI ALADI ARUNA dlias V.
ARUNACHAI AM: What is the policy
of the Government? You are streng-
thening my argument. My point is,
due to the enforcement of this policy,
neither the farmers have been benefit-
ed nor the consumers but the bene-
ficiary is only the jute mill owners, I
went through the price of jute. It
has been constant for the last ten
yvears. At the same time, in our
Stete, so many small scale industries
have been seriously affected, So. on
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behalf of the Plastic Industries Asso-
ciation, they have given a memeoran-
dum to our hon. Prime Minisler to
redresg their grievances but unfortu-
rctely, it hag not been locked into.
Sir, in every platform, they are re-
peatedly saying that in Tamil Nadu,
39 per cent of the people are living
below poverty line. Not only Mr. P.
Chidambaram but I am sorry to men-
tion, even the Governor, Mr. Alexan-
der is also speaking like this. I
strongly condemn this attitude of the
Governor. (Interruption). 1 am going
to tell the fact. Now you read this
cocument. In 1957-58, when Congress
Wag in power, people who lived below
the poverty line was 67.8 per cent in
rural areas. But they were thrown
out of power in 1966-67 and the per-
centage was 62.7 per cent. Viitually,
within six years, thig Government,
which is known for its eminence and
capacity, reduced the number of pec-
pie who were below poverty line by
5.1 per cent. But the AIADMK came
into power in 1977. In 1977, the nums-
ber of people who lived below poverty
line in rural areas was 41.1 per cent.

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): 1
was the other point. We are losing

time.
SHRI ALADI ARUNA alias V.
ARUNACHALAM: From  1977-78 to

1083-84, it hag been reduced by 12.1
per cent. It jc a remarkable record
in reducing the number of people
who lived below poverty line.
... (Interruption) .. .But  the reduction
is 12.1 per cent. 'That is more im-
portant. Of course, still, it is abave
the national average. I am not proud
of it. We have to take more steps
but the reduction of the percentage
ic more important. Ignoring all these
facts, subpressing all these facts, our
friends are alleging our Government.

Therefore, at least, hereafter Mr
Palaniyandi and others wil] correct
themselves and will know the real

figures, real position and will come
to the right line. With these words,
I conclude my speech.

[31 AUG.
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SHRI M. PALANIYANDI: Sir, he
spoke about industrialisation of Tamil

Nadu. (Inteiruption) .

SHRI ALADI ARUNA glias V.
ARUNACHALAM: But if you 'want
industry ... (Interruptions) There
Is record. I have got the record.
Thig is false propaganda to mis-
guide the public. I am having the
record and I can prove. Please give
me ten minutes and I will disprove
all your arguments.

SHRI M. PALANIYANDI: Sir,
{rom 1984 onwards, a number of let-
ters of intent have been given to
the Tamil Nadu Government. That
Government wasg not in a position to
change them into licences.

SHRI ALADI ARUNA  alias V.
ARUNACHALAM: All right. For
your information, we have recom-
mended 408 cases but the Cenire has
cleared 500 cases. Thig ig for the
record. You do not know anything.

SHRI M. PALANIYANDI: Sir,
in the same august House, the Minis-
ter of Industry has given a reply
saying that it has given letters of in-
tent, for akwout 200 factories, (Intfrrup-
rions) .

SHRI ALADI ARUNA alias V.
ARUNACHALAM: They have given
for 500. We asked for 800. (Inrerrup-
tions) , :

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): 1
have called Mr. Matto. (Interruptions)
Mr. Aruna, will you please take your
seat?

-

SHRI M. PAL’ANIYANDI: It was
third in all-India status. Now it is
16th. This is because of their Gov-
ernment,

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): Shri
Matto.

SHRI GHULAM RASOOL MAT-
TO: Mr. Vice-Chairman, Sir, I speak
on this Appropriation (No, 4) Bill,

-
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1988, with a little heavy heart be-
cause it is only four months back

that we have passed the Budget and
now this Bill hag come to us. I have
not been able to lay my hands on
Appropriation (No. 2) Bill. But, I
think, as Prof. Lakshmanna said,
there were two Bills with regard to
the original Appropriation Bill. One
Bill No 3 had already come which
envisaged a supplementary demand
of Rs. 240 odd crores. (Interruptions).
Today’s Bill asks us for another Rs. 1593
Crores.

Sir. I am reminded of the speech
made by the hon. Prime Minister
last year and the speech made by
Shri Tiwari this year. In hjg speech,
Shri N. D. Tiwari has stated:

“Taking into account the addi-
tional yield from the modifications
proposeg in direct and indirect
taxes and the revision announced
ua few days ago in postal tariffs,
the year end deficit for the next
vear is estimated at Rs. 7484 cro-
res, Government reiterates its de-
termination to closely monitor
expenditure, maximise collection
of revenues ang contain the Bud-
gelary deficit.,”

This was the solemn assurance
given by Shri Tiwari. And my friend,
Shri Gadhvi, for ‘whom I have extre-
mely great respect, as the Minister
¢f Expenditure, while replying to
the discussions on the Appropriation
Bill in thig House, reiterated that he
would not bring a Bill for supple-
mentary expenditure without a
proposal along with it giving the de-
iails of the corresponding maximum
contribution by that Ministry to
make that expenditure good. This
has not been done. But, here again, I
may say that Mr. Gadhvi has not
failed in his efforts. In the current
Rill for Rs. 1593 crores, he has mop-
ped up Rs. 925 croreg but left a defi-
cit of Rs. 667 crores. That is a good
thing. But I woulg request him to
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see to it that the deficit of Rs. 7484
ultimate  analysis, is
not exceeded. Already two supple-
mentary Appropriation Bills have
come {o us. It is very difficult for
us to contain the deficit wilhin Rs.
10,000 crores if we continue to come
with supplementaries. | -would re-
qguest him that the deficit should be
contained within this Rs. 7484 cro-
res. He can do this. In last August or
September, he had stated what the
income from  direct ang indirect
taxes was during the last four
months. I remember vividly, at the
fag end of the last Mbnsoon Session,
he had stated that the income from
direct and indirect taxes had exceed-
ed by about Rs. 2484 crores during
the preceding four or five months.
I would like to ask him, if he has
figures at hand whether thes income
from direct and indirect taxes has
exceeded the target fixed by him
compared to last  year, The sacond
point T would like to make is with
regard to certain expenditures which,
to my mind could easily have been
envisaged at the time of ‘ne Budget.
Why they have not dohs that at
thst time, I do know. It can be im-
puted that they wantegd to minimise
the deficit fifure at the Budget time;
but otherwise, I find that there are
seven figures sought by them in the sup-
plementary budget which could easi-
ly have bezn epvisaged in the Bud-
get. For instance, the Budgst tself
stateq that there would be a Group
Insurance Scheme for vary poor
people and we would have to pay
the premium on that. The Budget
papers themgelves stated it. This
wag the speech of Mr. Narayan Datt
Tiwari when he was telling us ‘what
he wag proposing for weaker gec-
tions. He had categorically stated
that Group Insurance Scheme would
be implemented, And when he had
said that, an automatic corollary of
that statement was that a premium
had to be paid. In this supplement-
ary budget, Rs. 15 crores have been

crores, in the

fought for that. Why could they
not have envisaged this at the time
of the Budget anqg sought that
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amount then when they had announ-
ced that a Group Insurance Scheme
wag going to be implemented? Simi-
larly I have not heen able fo un-
derstand  thig supplementary  de-
mang for Rs. 627 crores required for
additional payment to the Interna-
tional Monetary Fund which became
recessary following revaluation of
the fundg holding of Indian curren-
cy. I would like him to elaborate on
what this phrase ‘revaluation of the
{funds holding Indian  currency’
means. Does it mean that the amount
that we owe to the Internationsl Mo-
netary Fund in terms of Indian
rupees has devalued to the extent of
Rs. 627 crores? He said no cash out-
flow -will be involved in this and
ron-interest bearing securities in
favour of IMF will be given, But
giving security is as+good as paying
it in eash. I would like to know what
is ihe meaning of the phrase ‘reva-
luation of the funds holding of Indian
currency’. This he may kindly ela-
borate. [ think this means that on
the borrowing from IMF we have to
pay Rs. 627 crores more in Indian
rupess tg them,

Then, when was it decided to give
additional amount to  Punjab? I
think it wag at the time of the Bud-
get but they have come now with
this supplementary  budget, Rupees
ten crores were paid as contingency
grant for expendfture on action-plan
for Punjab. Thig was also there at
the time of the Budget. Then why
could it not be envisaged in the Bud-
get itself?

My fourth point is this. For the
Sutlej Link Canal a provision of
Rs. 40 crores was made and there is an-
other Rs. 10.60 crores now. I think this
too could have been envisaged earlier.
I think your idea was to cut down the
Budget figure of expenditure. This
should be avoided and the true pic-
ture should be made known to the
nation so that the nation knows
where it stands.

Then there is the Commissioner for
Welfare of Victims of Bhopal Gas.

{31 AUG. 1988]

Bill. 1988 530

We knew it. It was there at the time
when the Budget was formulated.
You have now come for the expenses
of the Commissioner ang you want
Rs. 1 crore in supplementary Budget.

My point in giving these illusira-
tions: ig that there are certain ex-
penditures which could have easily
been envisaged and envisioned at
the time of Budget formulation.’
Therefore, this sort of supplementary
demands should be avoided and any
expenditure that could be envisaged
at the time of the Budget must be in-
cluded in the Budget itself. Then
there are certain claims. I would
request you to give directions to
the Ministry that there are at least
three or four amounts for which it
is stafed that there were cases pend-
ing for purposeg of land acquisition
or wage increases etc and the Tri-
bunal and the High Court gave a
verdiet. From now on, I think, he
shoulg request those particular Min-
istrieg to make a provision for that
purpose because Some compensation
hag to be paid so that they can make
this provision for this contingency
and the Supplementary Budget is
avoided. I think he will give thought
to these very important things.

I was saying that Mr. Gadhvi's
one good point for which we must
compliment him ig that when the
Members of Parliament make many ob«
servations with regard to the other
Ministries, Mr. Gadhvi sees to it
that he sends them to those Ministries
and we get a feedback also from
those Ministries. He sees to this.
Thig is a healthy practice and this
he should continue. In this connec-
tion, I have only one request to
make to Mr. Gadhvi. I have come
acrosg a very important report from
the Institute of International Finan-
ce. that is, IIF, which T would like
him to go through. I would like to
quote a few things:

“India has become 1ihe largest
doctor in Asia ag its total exter-
nal debt is likely to be pound 60

billion by the end of 1988-89....
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While' official creditors would con-
tinue to account for the greatest
proportion of the debt, the share
of commercial bank creditors was
also likely to rise to almost 19
Per cent from roughly 9 per cent
in 1983-84.”

It goes on to say:

“The stock of debts has doubled
during the last five years and has
now exceeded 300 per cent of ex-
port of goods and services. . .“In-
dia faces a bunching of amortisa-
tion payments through the end
.0l the decade and the rising and
projected refinancingg should help
smooth the intractable sijtuations.”

The report further says:

“Interest payments would re-
main a major trend rising to a
projected 31 billion dollars inclu-
sive’ of payments to NRI account
holders, . .  About 700 million
dollars are to refinance the exist-
ing credits and almost 800 million
in repayments,”

The report ends by saying:

“Relentless increase in recur-
rent Government expendifure has
become a ‘‘structural problem™ that
poseg serious riskg for inflation
and the fulfilment of the Seventh
Plan targets. While agriculture
continued to corner signifitint re-
sources, it hag contributed little in
tax revenues leaving industry 1o
bear the burden.”

Sir, what I feel is—do not say this as
a matter of criticisim—that by way of
introspection also 'we have to take
cognizance of what others fee] abpout
our economy and I would only re-
quest the honourable Minister 1o take,
while taking into consideration the
other points, into account wWhat others say
about us and whatever remedial mea-
sures can be taken must be taken.
The Economic Task Foree in the
Ministry of Finance must attend to
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these points and do whatever is possi-
ble.

Sir, there is one

very bad thing
which hag

come out in' the papers.

Personally I feel that it is wrong and
it needs to be rebutted. It is about .
the differences between the Union
Finande Ministry’ and the Resarve
Bank of India. I would like to quote
from a newspaper:

“The differencegs between the
Union Finance Ministry and the
RB] have sharpened over several

economic and banking issues during
the past few weeks.”

It says further:

“Deposit growth has been more
than Rs. 7,000 crores in June and
July, But the BRBI would like to
siphon away all the liquidity arisins
from the deposit growth. The RBI's
view is that there are no takers for
the monev and the bank credi! pot-
tfolio ig stagnant. But the industry
is going on complaining about the
paucity of funds. A major irritant
between the Government and *th=
Reserve Bank of India is the credit
authorisation scheme under which
all major ‘bank credit borrowers
have to seek RBI's " clearance for
any increase in their borrowings.
The Finance Ministry thinkg that
the cost of credit and  interest rates
would have to be brought down.”

“Some element of competition has
to be infused on this front so thal
banks cap be kept on their toes and
try to cut their costs. The RBI
feels that lending rates can be
brought down if there is a corres-
ponding reduction in deposi: jnter-
est rates....The sgeneral feeling at
the RBY is that the moral of public
sector bankg is rather low and th»
finance mdnistry is to be blamed for
it. Too much governmental inter-
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ference is the bane of the banking
system.”

These are the reports. I am not
saying this, T reiterate, Sir, that these
should not be taken in a spirit of er-
ticism. What 1 want to say i; that
they should take note of sygh criticism
and try to rectify things wherever
possible.

With these observatjons, I support
the Bill.

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
The Minister will now reply.

SHRI B. K. GADHVI: Mr. Vice-
Chairman, Sir, I am thankful to all
the Members who havg participated in
this discussion and furnished very
valuable suggestions. Of course, Sir,
thizs Appropriation Bill which I have
brought before the House consists of
a small amount, but the areas travers-
ed by the hon. Members on economy
are of a much pglobal complexion,
because they have touched the money
supply, the balance of payments. the
export performance, the import aus-
mentation, the expenditure, the reve-
nue deficit and so many others, Some
of the Members glso pointed out 1o us
the role which should be assigned to
the public sector, the constraints be-
ing suffered by the public gector, the
constraints in the area of infra-
structure and so  many other
things. As many of the matiers wore
pertaining to  policy, I could ha\{e
raised a point of order that the poli-
cies are not to be discussed. But we
always welcome good suggestions or
any analvtical approach to the econo-
my so as to make ourselves more
knowledgeable and make our intros-
pection  deeper and sharper. And
therefore. with rapt attention I have
heard the Members.

No doubt, in our country when we
have got natural calamities like last
year’s drought and floods and this
year's earthquake, etc. the economy
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has a greater responsibility to dis-
charge, and it cannot be said that it
s not having any strain at all. The
economy, with the pressure of popu-

lation growth in the country gnd de-
mands for so many things by the peo-

ble, demands 1n very many areag ol
development, has a strain on it. But
Wwe should be proud. all of ys, that

despite their being very many strains

and the pressures op Our economy,

it has shown the strength ang resili-

ence. A single example I would like

to cite. It is an undeniable fact that"
last year we had the severest drought

of the century. But if we go through

the villages and rural areas, as some

of my friends Mr. Thakur and others

have said, there was not a single

death due to starvation. Nobody felt

the impact of the drought. Nobody

felt that it was the severest drought

of the century. 1; was because of a

very efficient and aparopriate managa-

ment of the drought situation by the

States as well as by the Cenfre. Our

economy had alspo shown resilience to

meet the expenidture on droaght

Therefore, if we compare the drought

which we had in 1979 on g very small

scale, the inflation rates wag quite

under control. The price rise was

also under control. Therefore, I say

that our economy has got an inbuaitt

strength to withstand the rigours and
pressures. The credit goes to the
farmers of this country also. The
economy of this country is based on

agriculture.  The  farmers of this’
country brought the grez, revolution

In the recent vears, we never went

to any other country with a begging

bowl for food. -

When the Members are discussing
the entire gamut of our economy,K I
would wish to place on record that i
the last budget the Government has
tried to allocate the maximum for our
farming sector so that more develop-
ment can take place in the farming
ang agricultural sector, It would also
open new avenues for emplovment
mostly in the unorganised sector znd
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check the thrust of inflation and price
rise in the rural areas.

My {riend, Mr, Yadav, when he wis
speaking, advised me that we should
follow the path of late Shri Cha.an
Singh. We cannot afford to do so for
the simple reason that we would not
Like our farmers to burn their fields
of sugarcane for want of remunerative
prices. Sir, Mr. Morarka, who initia-
ted the discussion, naturally spoke
about money supply and other things
I do know that the money supply has
increased a little, If you look at the
three-year average, the money circu.
lation was about 17 per cent. I can
saefely presume and submit before the
House tha; we shall endeavour to
keep it within 17 per cent so that
there is no need to be apprehensive
about it, We have taken 5 number of
measures. Cash reserve ratio has
been increased and selective credit
conirol is being exercised. We have
taken other steps also. This year, the
higher growth of money supply is
mainly attributed to both  higher,
growth of demand ang deposits in
financial  institutions, It has been 7.5
per cent ag compared to 5.2 per cent
recorded during the same pericd last
year. This year, the growth is more
and the money circulation has also
gone up a little. We are quite aware
of it and we are having a constant
watch on it. 80, there is no question
of being verv pessimistic about it.
Sir, Prof. Thakur and Shri Ashis Sen
spoke about foreign trade and the
balance of payment. etc. We know
that the balance of payment position
and our foreign exchange Treserves
position need to be constantly moni-
tored. We have augmented our ex-

ports, I do not wish to take more
time: T cap give  all the ficures and
everything, But, I think, bettey we

finish this ang start with the other
business because these figures are
known to evervbody. We ausmented
our exports and it has shown results
quite  conspicuous  reuslts on The
import side, there is g little rise. But
B . ’
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as the hon, Memberg say, if we have
*to make our technology up-to-date
and updated, and it we have to be
competitive in the international mar-
ket for augmenting our exports on a
larger scale then, import; also—pro-
jeet imports, new technology imports
and other imports—are needed. If you
do not have that, then, perhaps, you
cannot be competitive in the world.
And today in the fast changing time
and circumstanceg in the international
market, the constraints also we suffer
for our exports, just, for example,
more competition from the other na-
tions, protectionism and quality com-
petition which is basie. So, with a
view to striking a balance between the
growth of our indigenous industries and
export-oriented industries and export
performance, and with a view to updat-
ing and upgrading our industry on both
the import and export areas, I would
say that this year, based on the pro-
visional trade daty released by the
Minister of Commerce, a substantial
incease of 25.3 per cent wgag there in
1987-88. And it was followed hv a
healthy increase of 15.4 per cent in
the previous year. So, you can com-
pare it. Tmports on the other hand
were slower at 2.8 per cent ip 1986-
87. And ag a result of this, the trade
deficit was lower by 11.3 billion in
1986-87 as compared to 1985-86, and
fell by a further 10.1 billion in 1987-
88. In the first two months of
1988-89, the exporty have continued
with a buoyancy, and the increase is
19.6 per cent. But as I stated earlier,
the imports have shown a little higher
increiade, and the 'trade defich bey
cause of that has gone up a little. But
we are hopeful that we will be in a
position to further augment our ex-
ports and thereby the trade deficit
would be narrowed down. So, on this
area also I would say that we have
no reason to be alarmist. But so far
as the foreign exchange position is
concerned, if T give you the history, in
1987-88, there was a net increase jn
the inflow in non.resident deposit
accounts, and disbursement of exter-
nal assistance was higher, and the
trade deficit wag also lower during
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this year.
developments, gverall foreign ex-
change reserve declineg by 4.6 mil-
lion. We know that it wag g little
difficult situation for us. And that
pressure has continued. But now we
try that jt should not further go down.
But the main reasons for thig decline,
I would say, are there on a number of
counts just like a factor like 5 lower
aid disbursement, higher repayment
to International Monetary Fund, bun-
ching of POL and edible oils and
higher international price for metals
and oils. But you would see that there
hag; bee, , considerable, significant,
improvement in the foreign currency

assets since early August ang our
foreign currency assets excluding
gold anq SDRs which had amounted

to Rs. 5480 crores at the end of July
have increased to Rs 5623 croreg on
the 19th of August, 1988, And we are
closely watching the balance of pay-
mentg position. As I initially stated,
we cannot Say that there ig no strain,
of course there is a strain in the eco-
nomy, but the resilience js there to
withstand the strain and that is a
very significant feature.

Sir, Mr. Matto raised a very iech-
nical probley, about the IMF evalua-
tion and other things, For his benefit
1 would like to explain to him that
the International Monetary Fund’s
holdines of currencies OF member
countries are expressed in terms of
SDRs.

THE VICE-CHAIRMAN (SHR1
SATYA PRAKASH MALAVIYA):
Mr. Matto, the Minister is replying to
youp points.

SHRI B. K, GADHVI: That ig the
special drawing rights and the hold-
ingg are revalued every year in April
and May and the member countries
are requireq to make additional pay-
ments to the IMF to the extent that
there is depreciation vis-a-vis SDRs
and this is called maintenance of
value payment.

SHRI GHULAM RASOOL MATTO:
My apprehension is right tha; our
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currency (Le. Indian rupee visag-vis
the SDRs hag devalued to the extent
of Rs, 627 crores during the year
under consideration,

SHRI B. K. GADHVI. That is why
we augment our eXports to earn more
foreign exchange. Otherwise gur re-
serves would come down, That is
why we all re maling this effort. We
know it. Rupee value in terms of
SDRg hag to be viewed in April gnd
May, We do it, although there is no
cash outgo. You wanteq me to tell
you what is the revaluation, That is
what I am telling you.

SHR1 GHULAM RASOOL MATTO:
That is what exactly 1 apprehended.

SHRI B. K. GADHVI: This is very
crystal cleary 1 cannot conceal this
fact. This is known to everybody, (In-
terriptions) .

SHRI ASHIS SEN: It is not simply
adjustment. It is a question of fur-
ther erosion of oqur foreign earnings.

SHRI B. K. GADHVI: 1 say thay we
are trying to enhance the rupee value
in the international markey and the
rupee value vis-a-vis the currencies
of the international market, which, as
a basket, you appreciate that they are
volatile, Sometimeg the dollay was
cheaper than the sterling and deuts-
che mark gnd ven and other things.
Tts volatility is there, throughout,
constantly it goes up and comes down,
For you to think that it is constant is
not a real approach to the problem.
Real, approach to the problem is to
have a better growth, to have more
exports, to earn more and make the
economy more vibrant and viable and
that is what the Government policy is
for Now manv of the members and Mr.
Vishvijit Singh and others stated
about the public sector and other
things. I do not want to comment
much and speak more on those areas.
But, Sir, it is our policy that public
Sector undertakings must continue io
have the commanding heights in the
economy, !
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Some of the areag which were
highlighted are that there should be
a hne drawp that in this area the public
sector should not go and in this a.eq it
should go. Now, it is quite understandable
and you would appreciate that when
initially the concept or public sector
was implemented, the industrial com-
plexion of the country was totally diff-
erent  than what it is today. In those
days if any enterpreneur from India
would have been asked to invest Rs, 500
crores, then perhaps there was pone
available to. So, when the complexion
of the country iy the industrial sp-
here goes on changing then naturslly
the approach also to the industriali-
sation goes on changing, But we

believe that public sector undertaka .

ings have to p.ay a greater role 1
contribution to the exchequer., They
are to be more productive and morc
responsive to the needs of the people
and we also believe that with a view
to improving the management of the
publi¢ sector, the Government should

give them greatzr autonomy,
5.00 P.M.And that is precisely we are try-

ing to do. Government has
already assured the Parliament that we
are going to bring forth a White Paper on
public sector which will come.

So far as the labour participation in
the management is concerned, that
concept has also bee, accepted. So
there js no queéstion of the public sec~
tor being given a go-by or privatisa-
tion being on the increase. Of course
we want our own entrepreneurs and
technocrats to come in the field of
indostrialisation in the country and
it would be a very happy day when
we have the mushroom growth of
industry in all areag and sectors“so
that need for dependence on foreign
Industries would be very much mini-
mised.

Mr. Aladi Aruna raised the point
about gradual lesser investment in
Tamil Nadu. He has ru, away pro-
bably. Now, Mr. Aladi Aruna should
know that it is our national pojicy

A
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to have g balanced development and,
therefore, the special category States
which are in the remote areas, like
the North-East, Jammu ang Iiashmir
Himachal and others gre bound to
receive Something mare; otherwise
how can there be 3z balanced deve-
lopment? Tamil Nadu and other
states were much aheaq i, develop-
ment compared to certain other Sta-
tes. Therefore, I would say that it is
totajly wrong to say that Centre has
got any antipathy to Tamil Nadu or
any other State. I would also like to
make it clear that we do not have any
discriminatory approach towards the
States, wherther i3 ig a Congress-l
ruled State or a non-Copgress-I ruled.
State. Even Members from Cong-
ress-I ruled States lik, Bihar, Guja-
rat and other States raised the jssue
that some of their projects have not
been cleared. T would say that it is
none of the Government of India’s
intention to withhold any viable and
justifieq project. But projectg scru-
tiny is to be done from all angles, in-
cluding environmental and ecological.
Therefore, if there is not ag higher a
speed as you expect, Centre cannot be
blamed. .

SHRI ASHIS SEN: Does it apply
to Bakreshwar
Project? It is 5 very plain
ment you are making.

state-

SHRI B. K. GADHVI: With regard
to individual projects, T would not
be in a position to answer right now.
But I can assure you that whatever
specific points you have raised,
they would be addressed to the res-
pective concerned Ministries and the
Government of India would certain-
ly take into consideration all the
points which have been raised, which
have validity and justificaton.

Then there wag a. point about
Punjab. Prof. Lakshmanna said
why we could not visualise it while
we formulted the budget, for assis-
tance to Punjab. Punfabx plan its-
self wag not finalised till the Budget

~
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was presented. The Punjab
was finalised on 14th March 1988,
and this long-term loan which we
are giving to Punjab ig to meet their
plan expenditure for their annual
plan. Therefore, when the Budget
was presented, Punjab plan was not
finalised. The amount was not fore-
seen and it ‘was also not foreseen
whether Punjab would be in a posi-
tion to augment §ty own resources
or not. Now we are in a better
grip of the situation and we under-
stand that for them to raise addi-
licnal ARM there is a difficulty.

plan

Mr. Morarka and Mr. Sen and
others also raised the point about
the priez and inflation. Now, I
would 8ay that during the current

financial year 1988-89 there has
been a noticeable deceleration in
the price rise. During the twenty

weeks up to 13th August, 1983, WPI
has recovded an increase of 4.2 per
cent ‘whivh is the lowest ever reco\rd-
ed in tha last decade in the same
period. The rate of inflation in
terms ot WPI came down from 10.6

per cent at the end of March, 1988,

to 6.1 p:r cent ag on 13th August.
1988. Therefore, you will appreciate.
The measures taken by the Govern-
ment with a view to containing the
price rise with a view to containifg
infiation, are bearing fruit.

I do wmot blame the friends sitting

opposite, They have  expressed
pessimism  about the financial
management, about the economic

managernent, by the Government.
What else can they do? Aftfer all,
thay have totally lost the vision of
objectivily and surrended to sub-
jectivity, I could not have expected
anything more than this from them.

Sir. once again, I thank all Mem-
hers who have participated in the
debate and given their valuable sug-
gesions. Thank you.

THE VICE-CHAIRMAN (SHRIL
SATYA PRAKASH MALAVIYA):
Now, the qguestion is:

“That the Bill to authorise pay-
ment and appropriation of certain
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further sums from and out of
the Consolidated Fund of India
for the services of the financial
year 1988-89, ag pasSsed by the

Lok Sabha, be taken into consi-
deration.”

The motion was adopted,

Clauses 2 and 3 and the Schédule were
added to the Bill, i

Clause 1, the Enacting Formula and the
Title were added to the Bill,

SHRI B. K. GADHVI: Sir, I beg
1o move: ‘

“That the Bill be returned.”

The gquestion was proposed,

SHRI RAOCOF VALIULLAH:
Mr., Vice-Chairman, Sir, this i a fin-
ancial matter and this concerns his
Ministry.

The Chief Minister of Gujarat
has addvessed a letter to the Minister
of Stata for Petroleum and Natural
Gas wherein he has fequested the Go-
vernment of India to release a sum
of Rs. 200 crores urgently in view
of the critical financial position with
the clear understanding that it will
be adjusted against the arrears of
royalty on cmude oil admissible to
the State on account of revision of
royalty with effect from 1st April,
1987.

The State Government has also
submitted a supplementary memo-
randum to the Government of India
on ‘Scarcity-1988-89’ in May, 1988,
wherein it has been pointed out that
from April, 1988, the State Govern-
ment has been frequently on over-
draft and also continuously on RBI's
Ways and Means Advance. The
memorandum further states that the
Government of India should revise
the ceiling of expenditure upwards
to Rs. 512.10 crores for the period

January, 1988, to March, 1988, aind
to Rs. 416.61 crores for the period
April, 1988, to July, 1988 and re-

lease additional Central assistance to
the State Government acdordingly.
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1, therefore, urge upon the Gov-
ernment to consider the request of
the Government of Gujarat and im-
mediately release the sum of Rs. 200
croreg asked for in view of the criti-
cal financial position of the State.
Sir, since the matter is known to
the hon. Minister who also hails {rom
Gujarat, I would request him to give
his reaction now because this concerns
his Ministrv and hz knows about it. T
would request the hon. Minister to
reply.

SHR! B. K GADHVI: I have noted
the point.

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): The
question is:

“That the Bill be returned.”

The motion was adopted,

MOTOR VEHICLES
Contd.

THE  VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
Now we resumse further  discussion
on the Motor Vehicles Bill. Shri
Yashwant to continue his speech.

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh): Till ‘what
time have we to sit?

THE  VICE-CHAIRMAN (SHRJ
SATYA PRAKASH MALAVIYA):
We have to sit up to six and then
it will be up to the House to decide.

BILL, 1983—
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRI M. M.
JACOB): At 6.00 Oclock hon, Vice-
Chairman will take the sense of the
House.
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THE VICE-CHAIRMAN (SHR1
SATYA PRAKASH MALAVIYA):
It is only 5.10 now. Generally, the
House sits upto six.

SHRI B. SATYANARAYAN RED-
DY: So, again at 6 O’clock we have
io rise and ask. It is better we deci-
de now itself.

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): The Busi-
ness Advisory Committee has already
decided to sit late, after six. Hon
Member, Shri Reddy, was there in
the' Business Advisory Committee.

THE  VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
Now he ig bringing it to the notice
of the House.

SHRI M. M. JACOB: The Business
Advisory Committee in the last me-
eting decided to skip lunch hour and
also to sit late to #nish Government
business.

SHRI B. SATYANARAYAN RED-
DY: But up to what time? Are we
going to sit up to 9.00 p.m. or 10.00
pm.?

SHRI VITHALRAO MADHAV-
RAO JADHAV: We have decided to
sit beyond six.

SHRI M. M. JACOB: Mr. Reddy,
you have not followed me. I have
said that at six hon. Chair will take
the sense of the House.

SHRI B. SATYANARAYAN RED-
DY: That means, again at six 'we
have to rise and rask. Why can’t you
decide now?

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
It has been circulated in the Bulle-
tin.

PROF. C. LAKSHMANNA: (An-
dhra Pradesh): That is true, but nor-
mally the business hours of | the
House are up to 5.00 p.m. So, at this
hour we can decide up to what time
we have to sit,



